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SHRI KRISHNA KUMAR CHATTER-
JI ( Howrah ) The political uncertainty
that rocked the country for scveral months
was just settling down when a great Presi-
dent spoke to a great nation through this
august Parli t with a ificent cour-
age of conviction. All the prophets of doom
against this side of the House--and 1 include
in this category my hon. friend Shri Uma-
nath also--ought to have been silencedsif they
were not under the spell of some political
bias. To Shri Umanath, every truthful ass-
ertion from this side of the House is only
a cock-and-bull story. Let him wait for
some time when the inevitable verdict of
history will awaken him to the present state
of affairs in this counetry. Is there any hon.
Member in this Hous who can deny that the
President’s Addres strikes a note of robust
optimism and reflects the will of the mill-
jons of the down troden people who
want to move at a facter pace to
achiev a just and humane social order in
_the country T Therefore, the  President’s
Address is not merely some customary add-
ress. He has spoken to the pation with
warm eloguence and with some amount of
patriotism as is discernible throughout the
Address. I am reminded of the great saying
of a jurist, Justice Holmes in this connect-
ion. He said :

“A word is pot a crystal, transparent
and unchanged. It is the skin of a livi-

. ng thought and may wvary greatly in
colour and content according to the
sircumstances and the time in which it
is used.”
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Judging from that point of view, the words
uttered by our great President, I am bound
to assert here in this House, will put cheer
in the hearts of all the multitudes of mise-
rable creatures liviog in dirty hovels in
India, the millions of our sweepers sweeping
the steeets for the rich and the opulent, the
millions ¢f people who are toiling in the
factories and ficlds, and also all the middle-
class intellectuals and the wretched wageea-
raers slaving o the  present  capitalist
system, .

It is to be admitted that our President
has put new cheer in the hearts of many
millions in this country, When I was liste-
ning to some of the speeches made by the
Opposition Members, I found that they
were was finding fault with some of his
dynamic actions. Our President had acted
in 2 dynamic manner when the valiant and
patriotic Prime Mipister of this country took
a momentous decision on bank nationalis-
ation and it was a timely one and the Presi-
dent was oot hesitant to act, That Act
has been struck down by the Supreme Co-
urt. We bow down to the decision of the
Supreme Court, but the cntire country mo-
urns this catastrophe. I am reminded in
this connection of the great saying of a
great President, Woodrow Wilson 1 am
quoting only Americans, because some of
my friends on the other side might call me
a communist, and 1 am afraid of that, beca-
use I am not a communist but I am a
patriot and a nationalist.

“*The Constitution is not a mere law-
yers' document : It is... the vehicle of a
pation’s life. No lawyer can read into
a document anything subsequent to
its execution ; but we have read into
the Constitution of the United States
the whole expansion and transformat-
ion of our national life that has follow-
ed its adoption, We can say without
the least disparagement or even crit-
icism of the Supreme Court of the
United States that at its hands the Con-
stitution has received an adaptation and
an claboration which would fill its fr-
amers of the simple days of 1787 with
nothing less than amazement™

This is a great saying of President
Wilson. Nationalisation of banks was the
pation’s demand. This Government of ours
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will stand by the people and their desire,
of course in the light of the Supreme Co-
urt’s decision. We cannot remain quiet or
indifferent when there is flaming discont-
ent in the country and the people are suff-
ering so any disabilities. Our President has
announced the consensus of the country
aad spoken about the need for overcoming
the grave obstacles that hinder our progr-
ess, namely, poverty, unemployment, dis-
parity and social injustices.

Therefore, why should we talk about
law and order in this House when the who-
le country is in a flame of discontent. Tt
would be wrong for us to blame any State
Government for the failure of law and order.
The question of West Bengal isa different
one because West Bengal is a paradoxical
Siate now Terror-stricken, In that State we
have the queer phenomenon of the Chief
Minisier ¢cndemning his own Government
but conveniently sticking to office. Tt is a
wonder of wonders, Therefore, it would not
be just or proper for us to sit in judgment
on that. Let the people of West Bengal
judge and act. Let us wait for that oppor-
tunity when the whole of West Bengal
will rise as one man and say that they will
not tolerate this kind of viclance and inse-
curity.

No country can progress and no demo-
cratic socialism is possible of implemsntat-
ionin an atmosphere of violance. I ask all
our friends on this side and the other side :
are we to entangle ourselves in the labyrinth
of mere statistical details when we are dea-
ling with human problems ? Should we not
solve human problems in a human way ?
Should we not rivet our atlention to tackling
the problem created by the miseries of the
people 7 Should we not provide them with
the necessities of life at cheap prices ?
Should we not see that they get these thin-
gs which are essential for their wvery exist-
ence at prices within their means ?

That is the issue before us. Let us not
for political reasoas forget our duty to the
people. Let us do our duty by the nation
thereby  ennbling this august House. If we
do nut do that--1 give this friendly warning
to our Government--we will stand condemn-
ed by posterity. Il we dzvole ourselvas to
removing the poverty ani misery of the
p:apls, ta egliagaishing th: flames of dis-

content in the country, posterity will give
the verdict that after all Prime Minister
Indira @andhi led the country at the pro-
per time through the strains, stresses and
stroms through which it had been passing.

SHRI AMIYANATH BOSE (Aram-
bagh) : [ listened  to the speech of the
President with great expectation and respt:‘Cl
but I must confess that I was deeply dis-

appointed,

I am reminded here of a famous speech
of Mr. William Pitt, his first speech as the
youngest Prime Minister of Englnnd_. Abous
this speech it was reported that his words
were not confirmed within the walls of We-
stminister ; his voice rolled down the sfeps
of Westminister and went on to the nation.
T expected, after his memorable victory,
that the President would speak in such a
manner that his voice would go to the

peorle.

The President’s speech is not a call to
action. It is, in my submission, a meek and
hesitant specch.

MR. SPEAKER : He may conlinue

afier lunch,

13 hrs.
The Lok Sabhka adjourned for lunch  till
Fonrteen of the Clock.

The Lok Subha re-assembled after Lunch
ai Five minutes past Fourtcen of the Clock.

[Mr. Deputy-Speaker in the Chair.]

THE MOTION OF THANKS ON THE
PRESIDENTS ADDRESS--contd.

MR. DEPUTY-SPEAKER : Shri Ami-
yanath Bose may continue his speech,

sit gwn @77 woay (I597) : IA-
a9 wAIT, FY HATEAT FTAA B e
azv ¥ FE A FAT /AR A 0 79
g7F weAl B ZA3Y, IEF IE G A
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SHRIT JAIPAL SINGH (Khunti) : There
is not a single Minister here.

st grw wr wgAm ¢ A A w1
wet gt ov gufeaa wgAr wifgw 1 |ea
A FriaEy gt g gafe #E A
agi 9T w7 ;T o faAr g & wgaR)
N A ? ag a3 A am
g1 me) F1 g gAaF W FEAd
FE T=a FM

SHRI SHEO NARAIN (Basti) : The
debate on the President's Address is going
on, Government should show respect not
merely to us and (o this House but to the
president.

MR. DEPUTY-SPEAKER : The mess-
age is being conveyed to them.

SHRI JAIPAL SINGH : Itis an insult
to you,

SHRI SHEO NARAIN : The Treasury
Benches are all empty.

MR, DEPUTY-SPEAKER : Tt is rather
sad that not a single Cabinct Minisier or
Minister of State is here, 1 request that
this be conveyed to them, Let the desire of
the House be conveyed to them.

SHRI DWAIPAYAN SEN (Katwa) : It
has already been covveyed to them.

SHRI SHEO NARAIN : If the Govern-
ment is not represented here, then you
should adjourn the House, If the Govern-
maznt are not prepared to attend the House,
adjourn the House.

THE MINISTER OF PARLIAMEN-
'TARY AFFAIRS. AND SHIPPING AND
TRANSPORT (SHRI RAGHURAMAIAH):
I would like to express my regert that this
has happened.
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SHRI AMIYANATH BOSE : Within
the short time at my disposal, 1 propose to
deal with three failures of the Government,
first, the failure to take adeguate measures
to take the country on the road to socia-
lism, second, the failure to announce their
desiré to bring about basic changes in the
Constitulion of India so that the Constitu-
tion may truly reflect the social and econo-
mic needs of the present time, and the
third, that in spite of upapimous demand
by the Parliament and people of India, the
failure to apnounce a judicial inquiry
commission to inquire into the circums-
tances of Nelaji's disappearance in August,
1945,

In the Bill that has been presented to
Parliament, namely the Banking Companies
(Acquisition and Transfer of Undertakings)
Bill, in the preamble, the following words
appear :

“To provide for the acquisition and
Transfer of the undertakings of certain
Banking Companies, in order to control
the heighst of the economy™.

These words are taken from a page in
Russian history but unfortunately, the ques-
tion is not quite correct. Some of you may
remember that Lenin, when announcing his
New Economic Policy, which put the Soviet
Union on the road to socialism, said that
Government must take control of the com-
manding heights of the economy. Those
were the words of Lenin. Lenin, who was
not only a great socialist thinker, but also
a keen student of military strategy, used
expressions well known to military strate-
gists, and he defined what those comman-
ding heights were. The commanding hai‘ghtlt.
according to Lenin, were four : credit insti-
tutions, transport system, foreign trade and
key and basic industrics. We cannot put
our country on the road to socialism ual_ess
we take control of all these commandiog
heights of economy.

It is pot suffizient to mationalise four-
teen banks only. Of course, to convert or
transform an acquisitive sociely into a so-
cialist one will take years, may be, forty or
fifty years. It has taken a very long time in
the Soviet Union. But the Governmnent, if
they are earnest to build a socialist society,
must fake courage in their hands apd take
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control of the commanding heights of

the economy.

As regards the Constitution as we find
it today, I make bold to say that this Parli-
ament has a greater sanction of the people
behind it than the Constitucat Assembly
that framed the Constitution. Even if a new
Constituent Assembly is convened, the
character of that Constituent Assembly will
not be very differeat from the Parliament
of today, Parliament must assert its rights
and must take inumediate measures to bring
about basic changes in the Constitution,
including the chapter on fundamental rights.

Of course, we know from the speech
of the Priine Minister delivered in Rajya
Sabha that the Government desire to take
some steps in that direction, to support the
Bill already placed before the House by Shri
Muath Pai, but in my submission, it will be
necessary to go very much further and make
fundamental chapges in the Constitulion
before we take up socialist legislations up
in this Parliament.

1 believe it was a very famous political
philosopher, Prof. Harold Laski who used
the cxpression, while dealing with Roose-
vel:’s New Deal that Roosevelt was trying
to bring about in the United States a revo-
tution by consent. Today, a great ideological
battle is taking place in the whole of this
country, I come from a State where a great
idealogical battle 1s taking place, West
B:ngal was discassed this morning. T lis-
tened to the speeches made about bombs
and the fights and other things But
bzhind these inter-party feuds behind this
use of arms. Bambs and things of that nature,
there is in Bengal today a tremendous ideo-
logical battle going on. We must take
account of this situation. What is happening
in Bzngal will happen in the rest of India
very soon. Let me warn this parliament
that unless thz Government and 'he people
bring about a revolution by consent, there
will inzvitably b in this country a revolu-
tion by force. There is nothing sacrosanct
in non-vinlence. If you do not take time by
the forclock and if you do not bring about
a revolution by consent, revolution by force
will overtake the country.

R:zirding the third failure, T am pained
1@ say this that in spitc of repeated demands

and represcntations from the Members of
Parliament, in spite of meeting that the
Honge Minister held with representatives of
different political parties on the 5th Dece-
mber last, therc is not a clear decision on
the part of the Government to appoint a
judicial inguiry commission regarding
Netaji. So far as the inquiry, if one can call
that farce to be an inquiry, that was held
by Shri Shahnawaz Khan and two others is
concerned. it is best to consign it to the
dust-bin of history, It is unfortunate that
the fate and the life of a person who dedi-
cated his entire life to the service of this
country was being inquired into by persons
who were throughly worthless and incom-
petent for the job, [ know something about
the persons who constituted the Shahnawaz
Inquiry Committee.

Let me tell you this, In no independent
country, would the question of fate and
life of a person of the eminence of Netaji
Subhas Chandra Bose would have been
left to a Committec of this nature, [ had
occasion to place this matier hefore Prime
Minister Nehru, I believe I met him almost
a month before he died. And he agreed
with me that something should be done to
finalise the question of Metaji's disappear-
ance. He agre:d also to appoint a commi-
tree of judges. I am asking the daughter of
Prime Minister Nchru to redeem the pledge
that he has given.

Let me tell you what are the difficul-
ties of this enquiry This enquiry requires
persons of judicial expericnce. Let me give
you, if vou bear with me, two or three inst-
ances. Sometime in July, 1945 Netaji appro-
ached the Japancse requesting them to
negotiate with the Soviet Ambassador in
TFokyo to enable the Provisional Govern-
ment of Azad Hind to transfer its activities
to the Sovict Zonc. The Japanese Govern-
ment refused to do that on beha!fl of the
Azad Hind Government. But after the first
atom bomb fell on Hiroshima and after the
Soviet army had started marching into Man-
churia, the request was made again, and the
Japanese Government agreed to put a plane
at the disposal of Netaji so thalt he could
be landed in the Port of Dairen. [ am not
sure of the position of Dairen, but paris of
Manchuria had then heen occupied by the
Soviet forces. It was also arranged by the
4apangsc-and 1 do mnot know the reasop-
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that as soon as Netaji was safely landed in
Dairen, the Japanese Government would
ammounce over the radio that he had died,
Therefore, the death announcement was a
pre-arranged affair. The Japanese Govern-
ment, of course, say that the air crash in
fact took place and that necessitated the
announcement on the 22nd August, 1945,
The air crash is supposed 1o have taken
place vn the 18th. On the 22nd August
they made the announcement.

. Tt is necessary to examine the evidence;
it is necessary to examinc the Japanese
documents; it is necessary to examinz whe-
ther the plan was in fact =arried out or
whether the aircrash in fact tock place.

T give you another iastance. 1 believe
Prime Minister MNehru brought the watch
which Netaji was alleged to have been we-
aring at the time of the aircrash. It was a
rectangular warch; it was handed over to
Panditji by Shri Bhulabhai Dzsai. Shri Bhu-
labhai De:ai was then, as vou all know,
defending the I4A prisoners. He met Hihi-
bur Rehman who was a ca-passenger, aczo-
rding to his evidence, in the plane and
Habibur Rehman made over the walch to
Shri Bhulabhai Deasi Shri Bhuliabhai Dos-
ai, opened that watch and found that there
was oil io it. The waitch is in my posse-
ssion at the moment. According to Shri
Bhulabhai Desai, the leather band is very
much burnt; evidently the whole watch was
burning because the evidence is that Neta-
ji's clothes caught fire because there was
some leakage of petrol from the additional
tank in the bomber in which he was trave-
lling. According to Shri  Dazsai it is scienti-
fically not possible for any nil to remain
inside a watch if it had come into contact
with so much fire. I do not know: T have
not opened that watch; I do not know what
it contains.

There is another very interesting fact.
The watch, according to Shri Habibur Reh-
man, had stopped at five past one when
the air crash took place. The fact is that
the air crash took place at 2.30 and not at
fiverpast one, and the watch shows five
past one. Therefore, there is a tremendous
amount of discrepancy, so far as time is
congerned. Decause, so far as the  time of
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the air crash is concerned, it can be estab-
lished; so far as the watch is concerned,
it is there. This is another fact which requires
examination by an experienced judicial
mind.

There is another very important Fact
which I should place before this House, I
was in Japan in 1957, I had gone there soom
after the death of Mr. Shigametsu, who was
the Foreign Minister of Japan during Neta-
ji's time and also after the war. When I
arrived in Tokyo he had just died 1 met
the Chief of the Asizn Affairs Bureau in
Tokyo and he told me that arrangements
had been made for Shri  Shahnawaz Khan
and two others to po to Taihoku, where
the alleged air crash had taken place beca-
usc the Chinese girl who was alleged to
have attended on Netaji on his death bed
was not willing to come to Tokyo to give
evidence. Though the Japancse Government
had made all arrangements, plane and oth-
=rs arrangement-so that Shahnawaz Khan and
others could go and interview the Chinese girl
in Taihoku, I was informed by the Japanese
Gaovernment that Shahnawaz Khan refused
to go there. After my return from Tokyo,
I issued a public statement asking him why
did he not to go to Taihoku to examine the
Chinese girl, Till now there is no answer.
Therefore, even the evidence that was
available was not examined by the so-call-
ed Shahnawaz Khan Commiltee.

[ will give you another instance, and
that is very important One Mr. Alfred
Wagpg, war correspondent of Chicaga Trib-
une, landed in Tokyo with General MacAr-
thur. He went to Taihoku within 2 month
of that alleged air crash; he was there in
the middle of September and he tocok phot-
ographs of the airport, Mr, Alfred Wage
was supplied by General MacArthur's inte-
lligence with photographs of the damaged
plane which according to Japanese annou-
ncement, killed Netaji Subhas Chandra
Bose, and also the topography of that area.
When Mr. Alfred Wagg came to India I
happened to be with him in Delhi at that
time. He went to Bhangi Colony to see
Mahatma Gandhi and I was with him. He
told Bapuji that the photograph of the da-
maged plane cou'd not possibly has been
taken in Taihoku airport. Unfortunately,
that cvidencc is no longer available. Today
the old Taihoku airport has ceased to exist,
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It is not there in that arca. There is a mo-
dern hotel in that area. But in 1956 when
the Shahnawaz Khan Enguiry Commitiee
went to Tokyo the airport was still there,

I know, as a person who has practised
law for the best part of his life, that valu-
able evidence must have disappeared. But
there is still a possibility of cstablishing the
truth if persons of hich judicial standing,
wha have experiesce in silting cvidence,
who have experience in cross-examining
witnesses, are allowed to go into this and

give their final Jerdict to the people of
India.

There is just one more point. When 1
was in Japan, I was asked by the Japanese
Government : How is it that India treats
with so much disrespect the ashes of a
person who gave his life for 1ndia’s free-
dom ; how is it that these ashes of Subhas
Chandra Bose are being allowed to be kept
in a neglected temple near Tokyo 71 ans-
wered them. I said, “Till it is firmly esta-
blished, till the people of India are satis-
fied that Subhas Chandra Bose did die in
that aircrash, the question of bringing the
ashes did not and cannot arise.” That is
the responsibility of the Government of
India. I, therefore, call upon the Govern-
ment of India to appoint without dclay
a judicial inquiry commission and let the
people of India know whether Subhas
Chandra Bose died in that aircrash in
Taihoku.

SHRI AHMAD AGA (Baramulla) : Mr.
Deputy-Speaker, Sir, the hon. Member,
when he started his speech, talked about
revolution by consent as against revolution
by force, I might assure him that we shall
bring about revolution by the evolutionary
processes and by consent and he need not
have any apprehension that the people will
take the law into their hands and that therc
will be a revolution by force.

1 was reminded of a verse from Ighal
in this connection. Igbal wrote : God said
to man :

KA FEA AT WAy 3 Ao qIAg

(Does the world that I have created
suit you 7) Man replied :

THAH TAT AT

(Mo, it does not suit me.)
God said

LFHIT q1gT 9
(Then, distroy it}

We have already witnessed what happ-
ened during the [French Revolution. We
alrcady know what happencd in 1917 when
the October Revolution took place. We,
therefore, want to bring socialism by dem-

ocratic processes and those processes ﬁy_

which we will go to commanding heights
but we will not permit the people to take
the Jaw into their own hands, Necessity
knows no law, That we know, Therefore
we have taken care of that.

He also said that Lenin had said, *If
you want to reach the commanding heights,
you have to control credit institutions,
foreign trade and also transport.” The
first step that was taken was about bank
nationalisation. Banking is a credit inostitu-
tion® By that it was intended that the mono-
polists, who control these banks and who
do not want the people to take advantage
of this credit and finance, should no more
have control over these banks,

We nationalised these banks but we
have seen and the House is aware that the
vested interests by one method or another,
in one way or the other, try to bring about
obstructions, delay the process and halt oor
going ahead. Shri Cooper went to the Sup-
reme Court and the vested interests also
went there and helped him. The Bank MNati-
onalisation Act was struck down by the
Supreme Court, Becausc of that decision
the Government was forced to pay a very
high rate of compensation, According to
an estimate of the analysis by Hindustan
Times, it was five times in the case of the
Punjab National Bank and twice or thrice
in the case of the other banks. This much
of compensation the people, the poer pation
to which [ belong, certainly cannot pay.
But the vested intercsts not understanding
whether it was wise for them to bring ahcr
ut those obstructions and halt our progress,
went on this path, Even today they are
not realising that they are cutting their own
nose. If they really bring about that amount
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of obstruction as the hon. Member gwho
spoke just before me said, of course, revo-
lution by force will be there and they will
be nowhere.,

The other day, during the dcbate on
the President’s Address, 1 heard a sentcnce
uttered by one of the chiel spokesman of
the Syndicate. Quoting Mark Twain, he said,
“the only funeral you must attain should
be your own,” I want to assure him and
tell him--let him understand clearly--that it
wiii be the funeral of the vested interests ;
it will not be the funeral of those who want
to take the country forward and who want
to bring about social transformation,

Tn this connection, I want to make a
few suggestions for the Government to
consider in order to bring about social trans-
formation. On the one hand, one can see
there is an impatierce among those who
want the social transformation to take place
quickly and, on the other band, there are
others who do not want it,

The first suggestion that I want to ma-
ke is that the Monopolies and Restrictive
Trade Pratices Act should be amended to
eradicate all the existing monopolies. As
you know, we have presented a Budget in
which we have given a new trend, T':3y Pre-

sident’ s Address itself shows the \ay to-
wards new trend. Even so, the fiscal
measures alope will not help. Beyond

fiscal measures also. some action is called
for to go ahead with the social transfor-
mation in the country.

Another suggestion is that general
insurance should be taken over by the
Government. The Government should also

pationalise jute and tea plantations,

Then, the import and export trade
should also be taken over in the public

sector, Further, 1 think, everybody is
aware that there are huge income-tax
arrears. Who does'nt pay the income-tax ?

It is the monopolists, the big men and the
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SHRI AHMAD AGA : They belong
to the same category. There is not ooly
evasion of taxes but there are also huge
arrears of taxes. Only yesterday, the
Minister of State for Finance, Shri P, C.
Scthi, revealed to the House that therc are
arrears to the tune of Rs. 556 crores. Now,
the Governrient must take certain steps,
concrete steps, to  recover these huge
arrears.

The other suggestion that I would like
to make is that consumer goods of mass
consumption should be produced in the
public sector and distribution thereof
should also be done by the public scctor
50 that the intcrmediaries do not put up
very high prices, making the poor man
suffer,

MNow that we have re-pationalised banks
by an Ordinance and the Bill is also before
the House, we hope, after it is adopted by
the House, the Government will see that
these natiopalised baoks will open their
branches a little more quickly and give
loans to small-scale sector and other small
entrepreneurs who have not been able to
get loans from the banks so that we can
go ahead with the social transformation in
the country.

Then, I bhave got a suggestion that for
industrial workers there should be compu-
lsory life insurance, It is very important
that industrial woikers should be insured
and, would say, that the employers should
be required to pay the premia of the
insurance for the industrial workers.
The Government may consider the
bringing about of such a Bill before the
House.

The President in his Address has also
indicated that we cannot make any prog-
ress unless we increase production and
productivity. In this conncction, I want to
say that the workers disputes should be
referred to arbitration only so that we obv-
iate, to some extent, the strikes and the
lock-outs. When it is known that the disp-
utes will go to arbitration and they will be

rich men who do not pay the i tax,

ILA PALCHOUDHURI
The film stars also do not

SHRIMATI
(Krishnagar) :
pay it.

binding on the employers, the strikes and
lock-outs would be avoided.

Then | want to say one thing. 1 cannot
understand why the private sector should
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receive tny aid, They have earned enough,
1 don't think Government do need give
any aid to \hem.

I waant to talk about another matter and
that is our foreign policy. I regret in that
sphere,

MR.
is up.

DEPUTY SPEAKER : Your time

SHRI AHMAD AGA : I do not have
much time.I will only refer to a small
matier. Arabs are our friends and they
have shown interest in the devclopment of
our country because both Arab nations
and India were in a similar situation. Both
were colonies, Both, after they became
independent, want to develop their countries.
Both, therefore, want nonalignment. Both,
therefore, want to respect the territorial
integrity of the nations, I had recently been
to some of the Arab countries. ]l came
across an article on religion, 1 was very
much’ impresssed to find that the article
begain with an opening sentence from Gan-
dhiji. 1 was very much impressed. That
article could bave started with a sentence
from Koran. It could have started with a
sentence from Bible. But the simple fact
that it started with a sentence from
Gandhiji shows the reverence they have
for Gandhiji. They know that Gandbiji
got independence to our country. Hc got
us liberty fighting the mighty British. It
was because of Gandhiji's fight against
colonialism that Arabs also got thuir
liberty. They have great respect for the
dedicated efforts and leadership of our
Prime Minister, Mrs Indira Gandhi.

1 want to talk about one small martter.

1 sometimes feel that the bane of this coun-
try is thet we have too many intellectuals
We often hear the phrase ‘Indiapisation’.
Ever since that phrase was coined, there are
interpretations after interpretations of what
‘Indianisation’ is, One person ioterprets in
one manner and another person interprets
it in another manner. In this very House
there are dificrent interpretations of “India-
nisation’. I consider it as an absolutely
ingless and phrase, 1 belong

to Kashmir. I came herc fighting my way
to this place because 1 felt and I feel that
here is a country which stands for certain
ideals. If you say 1 am to be Indianised, is

there any preparatory scheol 7 1s there any
preparatory class where they will give me
some orientation and Indianise me if [ am
oot aleady an Indian 7 Did they indianise
Maulana Azad 7 Did they Indianise Dr.
Zakir Husaiu beforc they put him on the
highest pedustal ? [ am sOrry, Sir, it is ail
non-sense. I do not know if I can use that
word. What is this phrase ? It is a puint-
less and  meaningless  phrase,  Whal has
happened in Ahmedabad ? What has happe-
ned in Madhya Pradesh and other places ?
L say that this phrase is leading 10 disinteg-
ration. This phiase is leading to a situation
in which the minority feels discouraged apd
frustrated. They do not consider themsefyes
as equal partners, If we want (o go ahead
and progress, they wiil have to shed thar
frustration and consider theinsclves as
equal partaers io building this great pation
ol ours,

_ SHRI R. K BIRLA (Jhupjhunu) : Mr.
Deputy-Speaker, Sir, we all know (it the

President is the Heud of the State, the Prime

Munister is the executive head of the State,
and the Spcaker is the Head of 1his House.
1t Is a matier of regret that all the three
have made serious omissions al some time
or the other. ‘fhe Prime Minister made an
omission in not introducing the Finance Bill
at the right time. The Speaker has alrecady
adnutted his omission just (wo days back
and 1 would not like to say anything about
it. But it shows how serious the omission is.
The President has made an omission in his
address in not including something about
the Gandhi Centenary Celebrations, not to
talk of Dr. Zakir Husain and the visit of
Frontier Gandhi. Let us hope that these
omissions by these big three’s may not prove
1o be ominous to the country in the future,

The Presideat has touched practical ly all
points in his address--pational and interna-
tional, urban and rura!, cconomic and
social. Even there has been a reference 1o
riots in Ahmedabad. But, to my great surp=
rise, I find that there has been no mention
whatsoever about the Gandhij Centenary
Celebrations which ihe country has celebra-
ted from 2nd October, 1969 to 22nd Feb-
ruary, 1970,

. L
You will recall, Sir, that this august

House madc its respeciful tribute 10 ihe

Father of the Nation on 24th December,
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1969. It was therefore most befitting that
Gandhiji's name and the human vaules for
which he lived, fought and died should
have been mentioned in this long President-
jal Address of 48 paras. ln my opinion,
Sir, it is an omission and a big omission.
That was the reason why 1 gave notice
of an amendment which appcars on list
No. 27, item No, 550, 1 feel very happy
that some of my senior colleagues in this
august House appreciated my feeling so
much that they spoke about it in their
speeches thereby making my task a bit casy
in 'focussing the attention of this August
House and of the Government about this
big omission. 1 would like to connect this
omission with my pet subject and which
was very dear to Mahatmaji, that is, the
abolition for royalty and cess on salt, I
would not like to repeat this again and
again and take the valuable time of the
House. 1 have already made various repre-
sentations to the Government and I have
also drawn attention of this august House
in the past to what Mahatma Gandhi has
said about sa't being made freely availalglc
to the people of the country. I would only
say what he has said, Gandhiji has said :

«Either salt should be made available
freely to the country without any levy
or my dead body will float in the
ocean.”

Sir, 1 want to have a very categorical reply
to this when the Prime Minister is going
to reply to the Debate tomorrow as to
what she has to say about this very impor-
tant and basic matter, Salt has not been
made freely available to the people as yet.
I was expecting this in the Budget propo-
sals but I am sorry to say that they are
silent,

SHRI YOGENDRA SHARMA (Begus-
arai) Neither the Birla House where Gan-
dhiji died.

SHRI R, K. BIRLA : There is talk of
socialism at almost every place at every
time and practically by everybody. Not
only; politicians, Sir, but all categories of
people have started talking about socialism.
1 feel very happy about it, (Iaferruption)
Birlas started socialism long back, before
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my friends knew about it. 1 am feeling
very happy that there has beem a mass-
awakening by the masses of the country and
the people have started talking about soci-
alism and about the type of Government
they would like to have in this country,

T am out and out for that type of
socialism which will bring prosperity 1o the
masses and generate wealth in the country.

SHR! YOGENDRA SHARMA :
socialism !

Birla

SHRI R, K. BIRLA : If Birla socia-
lism is accepted, | can assurc you that the
country is going to be benefiled.

When there is no wealth in the country,
1 do not kmow what type of socialism we
are going to usher in and practise in the
country. Here I would gquote what Sir
Wiaston Churchill bad said....

SHRI YOGENDRA SHARMA : A
great socialist !

SHRI R. K, BIRLA :1 would requsst
my hon. friend to let me complete my
sentence before interrupting.

Winston Churchill had said :

“The vice of capitalism is that there is
unequal distribution of the fruits of
capitalism and the virtue of socialism
is that there is equal distribution of
misery™.

1 do npot agree with him. But I would
certainly like to enjoin on the Prime Minis-
ter, who is a born socialist--1 would say a
great socialist indeed to see that what
Winston Churchill had said does not come
true as regards this country, Because I
do not like misery to be spread to every-
body, nor would I like wealth to be un-
equally distributed. But I would say one
thing, that the Prime Minister should keep
in view while leading the country towards
socialism what Abraham Lincolo, a great
President of the US, had said :

“You cannot strengthen the weak by
weakening the strong. You cannot help
the wage carner by crippling the wage-
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payer, you cannot help the poor by
destroying the rich™.

I request the Prime Minister to keep these
three sentences in mind, becausc they will
help to bring socialism quicker o our
country.

{South
Lincoln.

SHRT BAL RAJ MADHOK
Delhi) : She follows Stalin, not

AN HON MEMBER : He wants Birla
socialism 7

SHRI R. K. BIRLA : I have already
told the House what Birla socialism is. If
my hon, friend does not understand it, 1
am sorry for him.

The question arises how quickly we can
bring the type of socialism 1 have just

mentioned It is possible only by produ-
cing more and more, to the maximum
By this, I do not mean that we should

produce more children, but more of goods,
articles and commodities needed by th:
common people in the country and also
meant for export. Wheiher the production
is increased by a scientist or an industrialist
or an agriculturist or an engincer 08 not
matter.  But production should be aimed
towards a social objective. That is what
I want to stress.

I have no svmpathy for the man who
produces for selfish purposes and does not
keep in view the <ocial good. But the crux
of my place is that there should be the
maximum production in the country.

SHRI YOGENDRA SHARMA : What
about distribution 7

SHRI1R. K. BIRLA : It should also be
cqually distributed, but not the misery, as
T have already told him. Only the maxi-
mum production will bring sccialism at a
quicker pace,

SHRI MADHU LIMAYE (Monghyr) :
He believes in socialism ? Birla brand,

SHRIR. K. BIRLA : The Economic
Survey laid on the tabe by the Prims
Minister a few days back says on p3,
paragraph §

“‘Shortage have already begun to appear
in basic raw materials such as steel,
steple fibre, and aluminium.™

I would like to know from Government
who is responsible for these shortages. How
has this precarious condition developed as
regards these three basic raw materials,
which are meant for the defence of the
country, for the consumption in the country
and for export 7 I say that the iostitution
responsible is the Plancing Commission.
I do not know why the taxpayer's moncy is
wasted in keepinz such an orgamisation
which is inefficient and ineffective. The
result is that today we are feeling ihe
shortage of basic raw materials,
touch these articles oneby
one, First, T would speak about staple
fibre about which there is mention in the
Economic Survey. Unfortunately, the Govern-
meni of India has twken a decision to
import 150,000 bales of staple fibre, equal
to 15.000 tonnes, worth Rs 8 crores, Why ?
Are we not fully cquipped to manufacture
staple fibre in this country 71 can assure
this #ugust House and every Member of
this Housc that India is fully equipped to
produce staple fibre in the quantitics reeded
by the country We have the technica!
know-how, the machinery, the raw matcrial,
We do not depend on any foreign country
we have the resources at our command.
It is something very shameful that the
Government has started thinking of import-
ing staple fibre which T would say we are
in a position to export, given the freedom
to produce the maximum.

1 would

Then, 1 come to steel. Times without num-
ber [ have drawn the atiention of this House
and the Government to the fact that we have
becn importing steel a type of steel called
alloy steel, worth over Rs, 30 crores. Why
is this done ? The reason is that the public
sector which is producing about 35 per cent
of its installed capacity of alloy stecl has
not hecn able to meer the demand of the
country, 1 would like to inform the House
through you that alloy steel is an export-
oriented item and a defenc: oriented item
without which we will suffer very much,
Licences have been given to people as far
back as 1961, but nn green signal has been
given by the Government to see that these
units are installed in the country. I do ooy

i
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understand the policy of the Govérnment

of not wanting to produce articles regquired
by the country.
Now T shall speak about aluminium,

Our present production of aluminium s
1.25 lakh tonns. The House knows very well
that there has becen practically very little
productically very little production in the
public secior. 1 do not know why public sec-
tor has definitely failed in this direction to
produce this basic raw material, Anyway,
whatever is being produced today is by the
private sector, Against the present produc-
tion of 1,35 lakh tonnes, our future require-
ments or demand would be 3.25 lakh tonnes
plus 50.000 tonnes for export, I am glad to
say here that one of the aluminium manu-
facturers started exporting 1this  product
facing international competition, and I am
sorry to say that the Government of India has
now refused to export aluminium, I don ot
know why, Does the Government of India
need forcign exchange or not 7 We are
short of foreign exchange, but it somebody
is trving to earn forcien exchange, they do
not want it. If somebody is trying to  pro-
duce it in the country, they put some sort
of obstacle and hudle in  the way. I am not
a party to this type of administration.

It is said that some of the manufac-
turers have produced more than their
installed capacity. They have produced
more, no doubt ahout it What wrong  have
they dope to the country 7 [f they have
produzed more  due to their  skill. duc to
their cfficiency, due to their technical
know-how, | think they must be compli-
mented rather than blamed by the Govern-
ment. | want to ask a wvery speciflic and
cateporical question as to who has suffered
by this increased production,

Has the worker suffered 7 I say : no;
1 caa prave it. 11as the shareholder sufTered?
1 say : no. Has the Government suffered 7
1 say : no. Has the consumer or the com-
mon man suffered ? 1 say : no. Who has
suffercd then 7 What  wrong have these
people done if production increased 7 For
heaven's  sake do not curtail production
mercely on ideological or political grounds
Otherwise economic growth of the country
will be hampsared: it would be delayed,
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My speech will be meaningless and will
be like a river without water if T do not say
anything about my constituency. We have
secn the reports of the firing that took place
in Bhadra which is part of my constituency.
Some innocent persons have been killed and
some had been severely injured. Last night
I came to know that Justice Chhagani a
juge of the Rajasthan High Court had been
appointed 1o hold an enguiry into this
firing: my request is that the report of the
enquiry commission should be made avai-
lable as quickly as possible and published
50 that we know the facts, Till then my
suggestion is that adequate compensalion
should be given to the dependents of the
people who had been killed or severely hurt.

SHRI S. N, MISRA (Kannauj) : T rise
to support the tributes paid by the House
to the avgpust head of the country and voice
my appreciation of his Address As the
custodian of the human rights and interest
of the country and all the sections of the
people, the President has in his Address
covered most of the fields of activity with
due care and caution. A leading English
daily, well known for its sober thinking has
described the Address as' striking a note of
cheer’. Other papuors of equally high repu-
tation have taken the same view and have
equally high apprcciation for the Address.

This is a true picture and deserves all
appreciation. I am conscious that the
President has to function within the consti-
tutional limits, He has to pay due heed to
the connsel, advice and suggestions coming
from prope: quarters. He has also to give
directions and provide guide lines for the
administration to carry out the policy and
for us the people to give discerning co-
operation.

It is not possible to dwell upen all the
subjects covercd by the Address, Exigencies
of time will not permit it. The Address has
justly put it in the forefront *The aspira-
tions of our people and their hopes have
been roused. They are vocal and impatient
and conscious of their needs and their rights.
Against the background of a highly stratified
society, which had been invented the
parverse concept of untoGchability, we now
sce the pride and self assertion of groups
and classes who once were regarded as
beyond the pale. The old sogiety had exisied
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in the olden time which was suited to that
time. Since times have changed we have
also rightly changed. What seemed impossi-
ble has become possible. The Himalays on
the earth have been scaled and conquered ;
the moon on the other firmament remains
no longer beyond the human reach and
sacrosanct. As a student of law [ heard
that a contract made in Rome to be prescn-
ted in London th: same day was void as
the coodition could not be fulfilled. Now
such contracts are perfectly wvalid, It is no
surprise that one section of the people had
become conscious of their rights. The
remaining section, if I may siy so, have
come out of the slough of despondency.
This is pot a thing to be worried about, All
sections of the people will make their
contribution to the interest and welfare of
the country. After all the strsmgth of the
chain is thz streagth of all its links. The
only thing we have to guard against is that
nat only one but all seclions of the people
should mnot oaly think of their rights but
must nez:ssarily respact their obligations
and duties to others and to the nation and
should not opin their months too wide
with szlfish designs.

15 hrs,

The question now is how to bridge the
vawning gulf between the *haves' and the
have-nots’, The nition really lives in the
cottagzs of the peasants and the heart beat
is to bz heard thare not in the palaces, cities
anl mode! towns of the urban areas. Noth-
ing is farther from my mind than to suggest
that the palac:s, should be reduced to huts;
1 want the huts to be improved, if not
acluatly brought to the lzvel of palaces. The
bapk pationalisation scheme is to my mind
one of the many plans in this direction,

Another striking feature of the Address has
heen an emphasis on democratic socialism.
In the nams of democratic socialism, on
account of the pressure, there appears to be
an attempt to do many things which may
not bz quite justified. [ say so because of
thz expressed and envisaged attempt to go
back on ths words and assurinces to the
Rulers and to amend or write off Chapter
IIl of the Constitution. Chapter II1 of the
Constitution is the only symhol of Indepzn-
dznce This alone has bezn the only impro-
yemeat brought in our Coaslitution over

all the earlier Government of India Acts at
a tregendous cost of millions of rupees of
the country's poor purse. We must there-
fore respect the Constitution and there
should not be frequent attempts to amend
it. It is strange that there are highsounding
utterances of democratic socialism now by
almost all the parties in this country.In
this country, when rnight from the Right
Royal Rashtrapati Bhavan, the randeur and
campuses of the Ministers and their
surroundings and the high-browed egoism
of the Ipndian services, are stariog in our

face, can we ever preach democratic socia-

lism ? It would be wrong to talk of demo-

cratic socialism as long as hundred times

difference exists between the President, the
Ministers and the comman man, The pre-
ssure of the common man to grab the

properties of others and divest those who

are left with some to enhance their own

status aod riches is unjustified. Can any

democratic socialist pattern of society at

all justify that whzn the Rulers have abdi-

cated their properties willingly for their-
Motherland that the newly crcated Rulers

likesthe Chiefl Minister or any other Minis-

ter and even the Ambassadors, officials and

public servants, should be allowed to have

kingly surroundings. uraccounted luxuries

of life, righteously or unrighteously 7 1

would, therefore. suggest that for the real

property of the couatry and to achieve the

real goal of the happineis of the people of
India, thosz at the helm of affairs should

have practical thinking and still more pra-

ctical acting.

It is buta natural instinct in man to
have more and more as compared to others
simply on account of the spirit of jealous
possession. I might assure my brothers in
the House that before we ask the Rulers or
compel them to surrender their Privy purses
and becom common men, let the Governors,
Ministers, Members of Parliament, Amba-
ssadors and the officers of this Government
make sacrifice of hall their assets and pri-
vileges. To start with, let all the Ministers
and all the legislators and all the Members
of Parliament and all officials make honest
disclosures of their riches and possessions
every half year and let the copies of suéh
returns be made available to anyone who
wants them. I have no reason to doubt
that thereafter the Rulers them-selves shall
willingly surrepder and more willingly come
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forward and join the common man, I: no-
body will permit others to lord over them
in a real democracy. If really our brothers
in Parliament can honestly and justly think,
they should first use their power by impo-
sing controls on such newly sprung up
monarchs, may they be at the Centre or in
the States or in the districts

I am averse to rushing headlong. I am
opposed to total natiopalisation as frre
praduction for at a least a decade without
controls and bottle-necks shall alone give
impuetus and suppl production for
the needs of all. We should take one cau-
tioos step, consolidate again and then pro-
ceed onwards, I am reminded of a remark
of the late Shri Gokhale, the great patriot
and st When who belong
to the riva! school of thought taunted him
and said:

*“Your theory and your course of cond-
uct will postpone the goal till the Greek
calendars”. .

he similingly remarked:

“I do mot wish to see the distance
scene, One step is enough for me.”

The above remark epitomises the wis-
dom of ages,

The much-talked of abolltion of privy
purses will mean at the most Rs. 3.75
crores annually. I do not think that we can
in these circumstances commit a breach
of faith and prove ourselves unreliable,
dishonest aod selfish. Let our new majes-
tic order establish their desire and determi-
ation to throw th Ives with the
man first.

To compensate for the loss of about Rs
3.75 crores annually on privy purses in the
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largest producer of cinema films, but our
share is hardly 2 per cent of the total reve-
nues aborad. By a careful handling, we
can make another Rs. 200 crores annually
from this industry alone by proper planning,
i and guidance.

It appears that free education and free
medical facilities to the country as a wholo
have not been considered in the Adress
obviously because of the tremendous expen-
se on these items, The entire country can
have free primary edcation and free medical
treatment if we can have adequate revenue-
from other sources.

MR. DEPUTY SPEAKER : How long
will the hon. Member take to read it?

SHRI S. N. MISHRA : 1 a:n entitled
to have fifteen minutes, and I have taken
only about five minutes.

SHRI P. K. DEO (Kalshandi) :
ding from a written speech allowed ?

Is rea-

SHRI S, N. MISHRA : We cannot
continue to believe in  moonshine. Prohi-
bition has proved to be a complete failure,
I may tell you that I am an absolute tee-
totaller and nobody can change my creed.
We are losing on prohibition at least about
Rs, 500 crores a year by all means includ-
ing loss of revenue, evasion ot taxes and
the like. I read only yesterday that in two
days in Rajasthan alone there was a loss of
about Rs. 2 crores, and if this is the basis
of the data, it should be very much more
than Rs, 500 crores annually. Instead of
spending tons of money in enforcing pro-
hibition and there still being a tremendous
increase in illegal activities, feeding of at
least 25,000 criminals all over and the death
of 2000 or 3000 per year by substituted
posion for liguor, it is better to withdraw
prohibition and educate the people, The
revenue c°n be speat on free education and

large national interest, Government should
e o h throughout the
coun'ry, It wiil serve a dual purpose.

Firstly, we can educate the masses through
the cinemas in the right direction and
secondly we shall have an annual income
of over Rs. 50 crores to start with and then
we can increase it to at least Rs. 100 cro-

tes opnyally. Indig iy the second or third

free medical treatment. I am s of
hurting the feelings of some of my friends-
hzre, but cannot resist saying that those
who are still preaching prohibition are re-
ally blind to the practical state of affairs
and the fact that we have been lagging
behind only on account of lack of practical
foresight. We have only believed in talking
and talking and pothing more. Oup tourigt
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income is even less than one per cent where-
as the international tourist budget is about
Rs. 90,000 crores annually. With the with-
drawal of prohibition and with the piquision
of other facilities, we can, without great
effort, get at least five per cent of the inter-
national tourist income to “supplement our
plans for free education and free medical
treatment.

India has a glorious past with possibili-
ties of a still more glorious future, The
past had its roots in prayer, purily, peace
and production, according to Mahatma
Gandbi, 1 am also reminded of Burke's
immortal dictum:

“What is morally wrong can never be
politically right™,

1 shall develop on these fundamental
principles of Mahatma Gandhi, These four
fundaméntal principles were prayer, purity,
peace and production. In spite of the cen-
tenary of Mahatma Gandhi, I was surprised
that there was absolutely no mention of it
in the President’s Address. These were the
four things advocated all his lifetime by
Mahatma Gandhi, Prayer is very necessary.
A secular State does not mean a non-reli-
gious State. We are losing our children
and we are losing the morality of the next
generation only because in the name of
secularism, we have not devoted ourselves
to prayer. It is necessary that we should be
able to have a secular prayer.

1 would suggest that the following sec-
ular prayer should be enforced by legisl-
ation:

“Q you, the all-powerful, the all per-
vading The Creator and the Preserver
of the Universe, In whom I have faith,
give me the power and Strengith to
discern the right and the wrong, To lead
a moral righteous and pure life. To
serve my people and the Nation, to
bring Abiding peace and prosperity to
my Motherland.”

The next principle which has always
been preached during his lifetime, by Maha-
tisa Gandhi, was purity, We have abdicated
the fundamental principles of purity. There
should be purity in thinking ; purity in talk-

ing ; purity in action, Nowhere has purity
been given the importance that is its due.

The third principle of Mahatma Gandhi
was, wherever he sat down there should be
eternal peace. (fnrerruprion) We might have
invested crores of rupees, but (Interruption)

MR. DEPUTY SPEAKER : Please
conclude now.

SHRI S, M. MISHRA : Ish.ll finish
in two minutes. Peace is neccssary, Now,
Sir, the last fundamental principle given
to us by Mahatma Gaodhi through the
silent Takli and Charka was production,
My learned friends and brothers in Parka-
ment were laughing when Mr. Birla was
speaking. They have not been able to realise
that the principle of production is the
foremost thing., Naticnalisation or _ no
nationalisation, we will be glad if we have
free production for at least five years in
this country, (Interruption)

MR, DEPUTY -SPEAKER :
order. He is going to conclude now,

Order,

SHRI 5. N. MISHRA : Sir, Jopan is
a small island. But in 1969 it cxported
goods worth Rs, 11,700 crores, But India
has been able to export only Rs. 1,000
crores worth of goods, Japan is today ex-
porting 3,000 cars everyday.

MR. DEPUTY--SPEAKER :
conclude.

Kindly

SHRI1 S, N. MISHRA :1am finishing
in two minutes. Therefore, I say it will be
necessary for us to believe in the four
fundamental principles of Mahatma Gandhi:
prayer, purity, peace and production.
(Interruption) 1 would close with a request
to the President that in future and in the
years to come he should place emphasis
on the fundamental princip'es preached by
Mahatma Gandhi, and the country and the
world as a whole be happier if it is done,

With these words, I recommend
the House should accept in toto
President’s Address.

that
the

SHRI J. B. KRIPALANI (Guna) : Mr.
Deputy-Speaker, Sir, both the old Congress
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party and the new Congiess party have
considered the President’s Adress is unique.
I do not remember any occasion when the
President’s Address was not unique. It has
always been unique because the President
is the actor and the persons who sets the
tune is, what they call in cinema, the back-
singer ; that is the part that she has to
play, but she begins to praise herself.  This
time this praise is more elaborate than us-
ual. This is very unfair on the part of a
fair one.

There have been two speeches deliver-
ed by ex-Ministers who are sitting now in
the opposition, They were declared in the
press to be very impressive speeches. 1 also
believe that they were impressive speeches.
How could they be otherwise 7 Because
they know what is happening in the govern-
ment. As against the official figures, they
have given their figures. They also know
bhow to manipulate figures. So, They were
able to detect the defects in the [figures
given by the official ruling party. Tt is taking
outa thorn by a thorn, I1am not a statis-
tician, but T know that thzre are lies, black
lies and statistics, A manufacturer manufac-
tures one car in a year. Next year he pro-
duces two cars. He can very well say that
he has improved his production by 100 per-
cent,

We sce this happening in the budget.
We are told that there is such a per centage
of increase in this tax and that tax and
other taxes; but people do not live by the
per centages of tax they have to pay from
their pockets,

Apart from statistics, we find that pro-
duction is increasing. High yielding varieti-
es of seeds are given to the people and
also more water and they say that there is
increased production. We also find that the
population rate is decreasing on account of
their propaganda and their :upply of Cont-
raseptives, whatever they may call them
Yet, we find that the price of every commo-
dity is increasing every day. Sir, you must
bave found it yourself if you consulted
your gervaat who brings your - provision.
My servant told me that in these three days
the prices of wheat, dal, sugar and tea
have already increased. The goveroment
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should ensure that the priczss are not incre-
ased until the Finance Bill is passed. If
they cannot take carc of this, that shows
thamthey are prepared to allow the public
to be looted in the mean time, This happens
only when the writ of the government does
not run.

One speaker fiom the Congress benches
very eloquently told us-I think he was from
Bihar, and Biharis are very intelligent peo-
ple-... (laterruptions) Buddha was from
Bihar. That member from Bihar told us
that the Constituent Assembly was not
representative I am astounded at that state-
meat. [ think the Constituent Asserhbly
was more representative than any Parlia-
ment that has assembled hcre. The pick of
the nation wus there; they may not have
been elected by adult franchise but the
Congress in those days was liberal enough
to see that every opinion in the pation
was represented in the Constiluent Ass-
embly.

The leader of the Harijans, Ambedkar,
was an opponent of the Congress and he
was allowed to piooeer the deliberations of
tHe Constituent Assembly. We had learned
lawyers from the South who were never in
the Congress, It was because Congress then -
was not a party, it was a national organis-
ation so that every interest in the nation
was represented there.

Why did he say this 7 Why did he call
the Constituent Assembly, which made our
Constitution, not being representative 7 It
was bzcauss a judgment had been given in
the case of nationalisation of some banks
which goes against the grain of some peop-
le. Is the Supreme Court to be criticized
because of the fault of our Law Minister
who did not know how 1o frame his Ordi-
nance or the law after it 7 One’s own fault
is put upon the Judges. The Judges have to
interpret the law.

1f there had been no Judges, the Com-
munists who were arrested illegally could
not have been released. Not only that, Dr,
Lohia was released umpieen times because
the courts were there, My friend, who sits
here, Madhu Limaye, has been relea-sed
often enough by the courts. 1 do not know
where we will be if the courls were not
there. Courts are our only safeguard
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against
injustice,

exccutive tyranny and executive

If we tampered with the courts, w2
will have los* our democracy, [t is cpen lo
Parliament to change th: Constitution in a
way that is prescribed. But when the Cons-
titution is there, when the law is made un-
der that and when the courts go according
to the law, they arc merely doing their
duty, If they went according to the fashi-
ons that rise and that politicil parties are
able to create, I think they will be failing
in their duty.

Our President has talked of democracy.
I am not talking of socialism. One week
before I wrote a long arclicle on socialism
ip the Sunday edition of the Express. [ wo-
uld request the socialists and those who
swear by socialism to rzad it. It will give
them some light about what socialism is.
Today I'am only talking of democracy.

Democracy is based upon [lundamental
moral values, There can be no democracy
unless there is respect for law, there is res-
pect for healthy conventions and there is
respect for respectability. 1 bsg to submit
that all these have becn violated in  these
last six months or so. Otherwise, how could
the two Governors at once decide asto
who had the majority and who did not
have the majority when in onc State 0
people were found in both the lists that
were given to him ? How could he at once
make up his mind ? As for UP the Govern-
or, he came here and even afier returning
he said that he would have to take some time
to decide, But the very next day, at 2.40
P, M, because that was the auspicious to-
ur prescribed by the astrologers of Mr.
Charan Singh, he was sworn in as the Chi-
ef Minister. If the time was prescribed by
the astrologers as in the case of the Presi-
dential Election 11.30 A. M was thc auspi-
cious hour at which his election should
take place,, whereas the election of the
Vice-President took place, as usual, at 10
O'Clock. This is our socialism and this is
our democracy.

AM HON. MEMBER :
in that ? (Iaterruptrions)

What is wrong

SHRI J. B. KRIPALANI : Now, there
is something which is very paioful for me

to talk of here and hat is how our Jcaders
in the Centenary Yeur of Gandhiji’s birth-
day talk about Gandhiji. In an interview
given to a French paper, our Prime  Minis-
ter who is also the Chairman of the Celebr-
auons Committee of the Gandhi Centenary
Year says about Gandhiji and she says that
Gandhiyi was a reactionary, that he wanted
us to travel in bullock-carts and that he
did not want us 10 take advantage of mode-
rn lechovlogy, and modern science, 1 do
not know. 1 thought that world history was
wiitien for this young lady. And she does
not know Contemporary history, Gandbhiji
himself did go in trains and he used many
things that are the result of science and
technology. 1 do not rememter any occasion
when Gandhiji would call a hakim or a vard
to his bed-side, Even when he was hard-
pressed, he would call a praciitioner of
modern medicine. He was once operated
upon 1o jail and  De said, I trust the Civil
Surgeon. As a medical man, he will do the
right thiog.” Both of them became  friends.
Gandhiji was the most scientific person that
1 have ever known, He Calls his autobiogr-
aphy as “Experiments with Truth”, And
here 15 wihat Mrs, Gandhi says about Gan-
Jbyii in whose lap she must have sat when
she was only a couple of years old. These
are the exact words i which she has desc-
ribed Gandhiji as a reactionary :

“ If we decide to follow the line of
Mabhatma Gandhi, one has to admit
that, in that case, we would all remain
in viilages travelling by bullock-carts
apd refuse all the advaniages of mo-
dern life...

SOME HON, MEMBERS
shame !

. Shame,

SHRI J, B. KRIPALANI : Further :

* If we are ready to accept that, if fo-
Hows that we do not need industries,
But if we waot trains, plancs and all
the cquipment we are used 0 in our
daily life, the problem is to know
whether we should buy these mater-
ials or manufacture them. The seco-
nd s, obviously, more advan-
tageous’’.

It is a French paper . (Interruptions)

SHR1 MANUBHAI PATEL (Dabhoi) 3
Let the Prime Minister contradict it,
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SHRI J. B. KRIPALANI : After I ha-
se finished, you can ask me any gquestions,
you can denounce me or you can call me a
fool or whatever you like., Allow Cne to
finish,

15, 30 hrs.
[SHRI SHRI CHAND GOYAL in the Chair]

What I say is the truth., I cannot be
diverted like this, I say that she was the
Chairman of the Celebrations Committee of
Gandhiji's Centenary and she is our leader
and if she says like that, what will others
say ? I will tell you that now. About six
months or more back, there was a play
staged in one of the Universities. In that
play Gandbhiji is called a son of a pig from
the very beginning. I approached the Chicf
Mianister. Sir, it is not very pleasant for me
to talk all these things, but [ must talk be-
cause we must know where we stand as
far as Gandhiji is concerned, [ met the
Education Minister, Prof. V. K. R, V. Rao.
When Itold him this hectold me that
he was glad that this expression was not
used in the House. I said ‘You are nota
politician, People must know what is being
said by what persons’. I told the Chief
Minister. I told the Home Minister. I said
‘Do something’. But nothing was done,
(Interruptions) Yet, something was done.
The author of that drama has been given
the title of Padma Sri. (/nmterruptions) That
man is a Padma Sri  and this is the Govern-
ment under which we are living. This is the
Government that swears by Gandhiji and
spends crores of rupees to celebrate the
centenary of the great man. I think in this
respect I must say what other leaders say.
What did Mr Jagjiwan Ram say about Gan-
dhiji's economic ideas, He says :

* It is wrong to maintain that Gandhi-
ji was opposed to machines or to
industrialisation. All that he cared
for was that machines should not be
meant or used for exploitation.”

DR. MAHADEVA PRASAD (Maharaj-
ganj) : Mr. Chairman, may I know the
pame of the paper from which the guolaions
arw. being read here 7

MR. CHAIRMAN : Kindly don’t inter-
rupt him.
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o AERA 9az : 43 ey A A
Y 937 14T § | AT a8 wed fEogw
0T At gk feear & At g@sr ag at
g wrw g wifge

SHRI J. B. KRIPALANI : 1 will give
you the name,

MR. CHAIRMAN Kindly disclose
the name of the paper, Acharyaj‘,

SHRI J,B. KRIPALANTI : Tt is for Mrs.
Gandhi to deny this statement, If she denies
it, I will accept it. That is all. Itis nota
question of what paper has said it.

SHRIMATI SUCHETA KRIPALANI
(Gonda) : Itis a French paper called
‘Elie’,

SHRI J. B. KRIPALANI : Sir, I seek
your protection. Itis open to Mri. Gandhi
to say that she has no! said that and I will
accept it. Why are they quarrelling about
it ? They think that they love the Congress
better than [ do ? They are much mistaken
there. Since you are impatient, sincc my
fricnds of the Congress are impatient, let
Mr. Jagjiwan Ram deny that he has made
this statemecnt about Gandhiji’s economic
policies, This is merely a question of denying
I say, let them deny and 1 accept it.

Sir, T will only say a few words about
one very controversial subject.

=it g wwf @ A0 swAEAr 1 9
&1 il 9T 3A 49T &1 Aam feadlw
F ¥ faq 31 faad f5 %aT @az
mr ¥ Jgww fzar ¥ T 9%
wrsT 7z g fF fag Qo & it a7 war
& ag & = quT AN & otar f guar A &
Fgr afew g 'mid wrw € 2rgA’ § 1 ag
gr9a %1 Frasiz fEar war &, < iz
fear war 21

gvmfa ageg : w7 w@F qEeg §
g & F1AT1E FLEFA £

ol ariex wwf : & ag srasT WEar
g fx wq srgq 49T &1 A feerly
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FA & fau Fgrarqur Ara A1 oF
T9d AT H1 A A7 TIfzw ?

et goar pmmEY : ag UF 6T
7T § Elle SaY &1 gweweg faaar ar
sS4l #1 A9eaq g § frar 2

&Y @ig awi : fag o 1 Wit
9l mar ag ‘m¥ wre fg oargw’ @ W
9T A &1 dwa wedr fear o g,
gr3a #t faase fFar o 21 gz =W
A%g &1 a9d ard AgF gt Jrfgw ..
(wawam)

SHRI J. B, KRIPALANI : Sir, you

will excuse me. It is absurd. Let Mrs Gan-
dhi deny it. (Interruptions).

st gtitex ol ;WY syEEdr F o0wA
F1 447 gar ?

waafy agim @ gz fE o
HIT T FEIE FHT g1 al a1z 7 ¢
SHEGD ]

&t avex st @ & @) mod ataR
Iw T w@r g oqar B fraw T A
sfuzrz & 5 ag aaa 9 az=i 9
¥ G IEE 2rEw 31 famdls
7

waafy ageg gt &, wamg
g at arg § 97 fag +% 9aF 3¢
FAE FCFT § 1 7T @ ARG WG
43 w13 |

=t @by i : wr FAT 9T §
a7 Azt Y srafafy & gaEs w9 g
oF §, eHifqn en wod am aw #%
@E

gwmafa wgra : ag woat a@ Ew
HIAT § 1 A9 AT g7 IHT A7 H W
F FIFEAF T AR

& aYieg @wRf 98 9T ‘AN WIS
feerp &, wa d9vadi 2

st ag fowd AU oF emaEEr
FAFA 2

=) afeg qAf : 9g® AL AR ¥
a6 &1 faug g s ad w9 wor
SF IS |

car & @fse q T

a

st 7y fond
gud 3a1 wear Ay & |

oY atieg @wf : gger WA eAgEdr
FT 959 TH g1 q14, T AT I |

gwafa wglem ;- Tl &), wo &3
ST |

=t qtiez ot ;. awmfa oy, § &5
AT § 1 7 AL qeearna ag # f5 w9
F #zr feewaty fr 3w wie €t JoT, 39
97 3@ gl & wadic g, aafs
F2IA ‘A w7 & 2rgn’ § ag

awefa Aglem : 73 @ g wfEw
2 41 2 fF za faafed & s aoy 3
o Fgatd FH & dr W9 FT gFa
g1 gagr sgAr & 5 ag @t 99 &
forasr seEi ggom frar 31 mewt =
faafa® & #1 #@ar) s34 21 @ ani
¥ w7 asy g |

=t weTw AT et (2rgE) oA
of3 wgizg, ¥vr fadz & fr aa & sr=nd
FITAET S F AT Wiow gE fEan g,
933 @ q BFT AT qF {X IAR
WG FIEA ¥ gAr g 1 w9 S F
wq HEreAT ATET & qeaey H 9w weAl
&t Y g F1 Fevw frar ar e ¥ A
uz 21 fr &g &1 oF o7 & fomd g
wreweq waifaa gan &1 9w wRTEg A
gfg witg w1 71§ 97 gwfqa s ¢ a)
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[Eigcatiisd il

g TIIE THT TA 1 R amAr g,
w1 ¥ fre o7 51 af mar sonn
ar zaw fadafs w2t ¥ faa® Fam saaear
&1 NFA SIS Er & 7

SHRI J. B, KRIPALANI : 1 will have
to sheut more than this man. What can I
do ? 1 cannot shout like this,

I said definitely that the gquestion of
paper and no paper, French paper or Indian
paper, does not arise, I said : let Shrimati
Gandhi deny this. That should be fair for
any man who has any litile grey matter in
his brain, Let it be denied.

Let it also be denied that the man who
called Gandhiji ‘the son of a pig* has been
given a title. Let them deny it. If they deny
it, 1 will accept it. Even when they tella
lie, T will accept it. That is ail 1 have to
sa).

I want not only this House but the who-
le nation to realise that those who are utte-
ring the name of Gandhiji have no right to
do so, I give all honour to the communists
who say that they do not believe in these
things. For them there is no morality but
that which bencfits thzir party.

SHRI YOGEMDRA SHARMA : Ques-
tion. We have the highest morality, not
hypocrisy. We do not belicve in the morality
of hypocrats.

SHRI J, B. KRIPALANI : He does not

understand. What can 1sav 7 [ said they
do not belicve 'in this morality.

SHRI YOGENDRA SHARMA : Heis
a capitalist hypocrat.

SHRI1 J. B. KRIPALANI : I thought
the communists had at least brains. What

can 1 do ?

SHRI P. VENKATASUBBAIAH (Nau-
dyal) : We know what the communists have
sa'd about Mahatma Gandhi. We have not
forgotten it.

SHRT DHIRESWAR KALITA (Gauha-
f) & Liit the Gaodhiap way to speak,
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SHRI J. B ‘KRIPALANI : May I Sub-
mit with great humility that I said, and I
say again, that when I have finished my
speech, they can ask me umpteen questions
asd T will reply,

AN HON MEMBER
debating socicty.

This is nata

SHRIJ B, KRIPALANI : 1 am going
to utter another very foolish thing. (larerr-
uptions) You do not allow me to speak, you
do not keep the House in order. {Inferrup-
tions)

I will have to tread on some people's
corns again, 1 cannot help it. I have to do
my duty to my country, [ am talkinz of
the privy purses. I say pcople do not know
in what conditions we were when indepen-
dence came and the country was divided, I
can say with all the emphasis that [ com-
mand and all the knowledge thst 1 have
that the princes played their part very well,
and il we are not going to play our part....

SHRI J. M, BISWAS (Bankura) : This
is the real Gandhian speaking.
SHRI J B. KRIPALANI : They have

a right to call me reactionary, they have a
right to call me a friznd of the capitalist
and landlords and ex princes, but [ say
that I was the President of the Congress
then, remember it, it may have becen a
degenerate Congress. when all these things
took place un.ler me, and T can certify that
the big States could have behaved as
Hyderabad behavad, 1 tell you that with all
the strength of the people, the people
could have done as little as they could do
in Hyderabad, We would have had to send
armies 1o all thos: big States, though we
might have cilled it a police action. What
I want to sy is that you have a right to
repudiate the promises given by those on
whose account you are here today. (Iater u-
plions),

Let them show what stuff they are made
of as they are not willing to hear reason.
Reason can be countered by reason, not by
shouting. 1 never shout in  this House,
1 never ask questions. | make my speech. 1
say that if this agreements is to be repudia-
ted, it has to be repudiated with the good
will of the ex princes. There should bg g
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dialogue between the Government and
these pcople. I know that the money that is
given to these people is already diminishing.
I only request the Government that if
they have no regard for the word of those
on whose account they arc sitting in their
exalted place today, they must do at least
this little justice: they must have a dialogue
with them and induce them to o what
they want.

it §® = aaf (z91gY) - awmfa
@r, g% A 17 A3 4y ga7 § faar
swafs gwd 9z aI7 F wEIAMT
q3em, A=t FAEr & g ¥ §)
¥ q3% 97 0F gAwd 717 FFAT A0ZAT
gl

aarafa agiaw : g 29 faaz &
g4l ¥ ArTET TR £ )

g wzast: oF 37 & a2
FgArazar § fFaraw & 10-15 @A
Tz 0 ag grEar ar qafs § ammfas
sra wzar g1 fr & qrEdz 8 siEam
I8 awy ¥ frarr & agam «r fr
fergzara %Y &t @rvawr § 54§ fzageana
F a3 al Jar e §, 93 femm F Wy
wriwat ¥ od & 7z 9T Fradr as
i@ gy i I ) gt 9T agEa )
alfrw wsar Atr =g arvT §9 6|
agar 1 zfEs wrey | @wr fr A
9FIT KT €32 WIT AFEAT &1 g 947
1 AT AT o a? ameew § 350 wmig
azrr & f5 e gwr ¥ @@i 9T wm
g g & sz gEar F fF oo ag
9T FAEI@A 2 A fEe %1 g 4 &
s agi 7T Afagy F wrary o a1F =ay
a 7Y oy | grgw fafre Ay A3 & fag
sqFE arg agt feadt 2 @ wrE &
frdt 497 %1 78t 9T gaTAr ¥ famr strar
g1 (svmaw) ... §adf gwwar e
AT F 41d FIAr 21 a§ gafaa 3
28y dY 3ga¢ a7 fF Afaad & graz gz

agi @z &F wrar) sy § Aifaai &
WYL T AF FIF a1 29 IJAT 19 N
ary graifs 37 g2 F71 @ fF o &
AT a% & ¢ fzar srar 31 @ F
Arfast aA F A mrae 97 W R
T R A DA At Ew WY A
war7 37 2f17 =Y @Az @ anal
FI g9 #7919 T §IA &) TH W@ A
arg ar fra) 8 I qT wsEr A

FEr AT |@FAT E :

aurafa s, azi 9T wemfy &t $
wfirrram g &Y wrvm gog gad fafasa
R F fmr sawm Ao ag g1 & aY
ag wmAar g {7 weafa o & wraa &
93%T X971 Arg@ gar @ 5 w3 gard
|FIFT &1 AMfaai gg THC F A @@y
1T TETAIE # FIT #W | Ar AT
TET grY A g A wrggfa St F wraw
¥, @zi aF Atfagi 1 graey g, sAF
qegey § Agedl & g faar g awd
& 3fe e Y T 4t swadst
#1 fas frar § 378 1€ oY sawiT gl
Frgsarg B Iwd @ wrwg, 0 39
awasY # & 1 uegsfa ot & whvnowm ad
F3 A1df 9T F79C T3 & 95 § 9mF
@WAA &Y oF A1 WWAT F1EgAT § | S
am afimm & §u 2,3, 11,12,
18, 24 wtT 30% Fzaml 1fa=
frar &1 & wasr aqgda sar § WIT
E za @ & fAn grgarg AT g A
gazT @1 mwhryrow & 99d @@ ay
Fifazi w1 a€t w=g) a@ & fazvvw faai
mar & 1 afEF g 1w A, W19 fr e
ofy ot 7 wfirgraw fear & T A@IR
Fg ¥ at daw IEr ¥ ¥ A AN
qREqd g gy wrgAy, aEy q Ad 3
Fad FEA ¥ & ;AEF g AE et
A 1 W o TR & & WA
faguY g= & =A% & & fasiard &t
it & 5 qaar F am & fau, Fq9r
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[+ 5 waez qwi]

® 11 & fau, wwar 1 A0t ¥ i
A1 28 3 A deadt ¥ fan sewe FW
L1 W FAIX W F @A aga @rd
avend g-Eaardy Y grear §, wdrd
o a0 w1 oagar gar &% B, wems
Faafmagfiarsr 21 o fa
w1 92l % 9319 8, U fgm &) @7 =@
2 ¥ aga w7 D) § afw @ aw
wiT ag WA 5 gag ¥ SFT amoaw
#E Warfeai g=zi€ aidt § aY 78 9%
o g qIA ¥ 1 oTW Awey uez F
wfgs # ad @t & faady 2w &0
TFEM grar g1

THE WATAr Wiy gw @A § fa
fafws el # fasm #1 aga qz71 972
&1 39 AT FY WY g w7 FTET QT
am &Y g7 dax § f5 sfeadaar wic
grerel fza @ fgq agdr ==t a7 W 3
gAY 51T wrard s S drwAfasy
Y agar 9T 97 w@r 21 feaaeEd,
A1Y 9% AZAA A1 € A1 ASTHA &Y, 9AA
WY &Y weaT Wy @A Ag & gAYy
Y Ay wfgwrd w1 wafaa arw
T2 FY @ 3 1 R Feddd o) g9 & S
g, sigw, svgfazz ar wmgw, ar fee
HIFEY T AT-ATH grea) &, Tg@a
faa® ara oY € sfaere § ag saar
wifas ary szr@r § 1 91T feT 2@ 99T
91971 ant enA & wezraiT agar
oY gary amifas qaq gar &1 zaE
arg g gak 3w i usdifas afogwar
wtmrag g

aarafa agiea, 2zt @9 & A ow
ara & vl Fgar @gar § | gt 9 97
L ara w@r widr & ar 3aF @z miv
2r9r & Fr oew % »egv wezamiIee WY
A @AY il | g T FWRE
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wgd ¥ fag Adt ad gfawrsd @i
®1 ardt &1 3w wanafy weEa, ww
WY 9 ¥ wd ary § my WY Y
& 5 agi FaiaY 3% a9y giwa &) 2@ 3
T 85 FYudY waar wiaf § @AY & 1 9
it & faw gt 92 9 & fan qrdy a8
21 % AT § oy AF 20 Fawer
2|A & fao ot aff &1 @za 4Y @A
4z & f¥ qg—aw Wra as 31 fas QA
AEF E 1 aw qFey ¥ fAm 15-20 e
% §IF W1 9TAr § A4 F4 WET
aq fae wxdY 21 zrEmtE F wir A
|97 AE § 1 Wl 9F TG &1 ACF
%, w9 3T Y aar F7 qEAT TEOE AL
fagm &1 g ag @ & @it 2 a
T gz @ &1 ... (wmwamw).,. w=)
el fag oY g8 1@ &, &7 uw g3
graziqu et § migay &t 81 arEs
w1z TrwEid fasl &faa gzAt & giw
99 9T g8 g7 di7 A% @15 AT 290
fasar 1 fydy & 2zt 21 7v @y At
Fa% qF are 3] a1 f{rd-eEr 3o
aTE g Ad g1t 2

g FF AIAG FT G9A1T 2, TET 9T
e & §wsf w37 At wew § ofyw
wid} # grag ag g f5 4-6 Wy aw
qr9FY F1E grg e AdY favar 1 wefrey
F gy & fam qual & @wT G ady
asy & | 92 9 g8 0T aF wTer :18
e A7 fasam 1 gw A § fF @ &Y
gga &1 quaT atFr famar & fF &
Fgar argar § fs wgr s¥r frear @ ?
# Srar F1 0F  Gler AT AT A FY
gfaaa & g axar § f5 o gy 4y
grad aga @ @ua g1 wezgfa o A
Fg vy @ a1§ Tq wraw § 5
fvr Fgarazar § fr aa a5 o=
#zq Ag LY FrFN aq aF Ig 9T F1E
¥Y gurT AgF g war § ) fam @ &
§ 9 W@ § IEA agh 9T FUIT AL g
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aFar & 1 ggt 9T @ H &1 qrdrg &1
WY aegtaer @ w1 gad 9 aEiaEd €
wgt 4% yAad #7 aa §, W@t 9vas
a3 |tz W gu § fFT @Y ¥ grag ag
2 2 21 mT gl aF & afw
AT LAY Y 2 ARAT 7 7. (swaew)
.. ABT 9T EArEA & fAm weraa ad F
...(nEEm)....

I H Fg AT FTTRT F AN A
w@ar @rgar 1 fgoaa wdw gfags
M § 1 fergead & gL AT
sa#r g fafasdr agr &1 wamT ey
2 1EA%1 ¥¥v7 Az qgd wrawl @
T@r g

qrosT arga grn fF gurk fearae
9IW F OF AT g SURT §T FLEI
FHAI & ag g0 A0 F1 ITT W
geaTa qT F1 ALY A § 5 gaw
qarg & ehe fan arg 1 gt & 40 gA
rgd 1 o1 HiT 3 ag W WA wga
20T | g% o ag win & fr guwy garg
F edw fromorg 1 g *zr S A fs
sz fafaedt ot @ 7g U3 wEwrar &
sfen o3 gardy gafeeady 2 f5 wrzmea
fafaedl gardh 91 A=t F @ g 189
geils &4 & fp fgmaa sgg &
erATE AT 94 &1 A1 feniz § guF
grasy ¥ 31 ®id ¥ 98 9EF hAar
FEF IAF g9 F A8 e q1g
wiw qgf 91 geard @l @&, Fug
T & fqmsr a9g & a1 w1 AU w9
T 1 gH ORI ¥ WA AISE, @
wodt ma wifa & F27 §, v wifzar ad
sar | fgara 2 93 & dlw ar@ AT 50
WaTe, @ 99 &6 wig wE0 § ad) g
Iq AT F1 T@ qIEAE H W@ AFF )

egafa &t 7 OF q1T aArTE FHAA
FaR 4 F3 2 1 9EA s @ e Iy

F1 Y qgar § 4z gl @0 § g
gar g efen & wara & gafes a3
o a9fmg g1 et dgar @ ag anaget
agt afew wx A7 20 FHATZF W A
dGnar 3 az awfant F zam & wee
gar 1 = faafa & Fzarda 92u ay
faega mate &7 far anr 2, 3% @rq
af'qdl gt 0% 3§ za 913 § TAWIT
Agr Fwa g svdtag w1 faar farg
F F7 2, ofFa F c@ara s ea aar
g 5 s 7 arr'd afama fagam
frar &1 @17t sfeea & av & qu
@igar ag & 5 & 3737 s3ar g, fagmas
9T IFFH FAT B 2@FI ML F wT F
ou &g argnr 5 ary'st sfase &
zvd wr% fow¥a i ag @19 &% swar
arfy? 538 AR s&F F at & |
srgm fag & agdle gziasle, &Aar,
gifrarage faar, gafar, a@ar el
WHS A 0 AT WF § 1 qZ are w7
U ART T oWE feig § @A
Ffzd famsr daar =T & If@ § g
aifgd

16 brs.

za & arg £ § wgar igm & o0
sz faz A =@ arg 4 gEifasa aT @
fe fgar=a 27 31 ar@u ®0O% aaar
sra § sT g quaraigar § fF agala
2 & g8 ¥gq ars f5 fgaras wgdw &1
gy FNF q Fq@Er arg ? gw w2y
T4 &1 gF & | 991G F1 GAFT 9T g
ar gart arg gAYy gf | & sye A
wiT usggfa gru @ a3gt sfama
AT F1 a3 Far UL & IAF! FEW
Fam g 7Yt FgAr agar fs ard <
#1 39 & AT A 909 |

@l qLE & WAL A9 A7 aaw
At ¥ Wt Wi & FgAr Aigm 5
ag g% fguraa sdw &1 faqiT @ §
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wlislaugafi @ Fagian s
qig T, #1Eawg ag g froag §21 F
g/ T FifE gAY O AwrARAl & F1E
g g § 1 9 gt or@ wmear &
FE @A A E§ W™ AT 9vEr DE
g awearHt 31 29 59 F @3 g w
FzT F 9I® AT TTAT & 1 AT O
gAY ®I9 S ®YF gar g 48 € &
a1gA &1 arda fr agh ot gaFa fafa-
wIFBEC A | IT & qrF fgaraw adw &
Y &1 A WATZATE ) I F 7
IEar g2 gy St g a7 g, o
agi ¥ w1 Agl fAwaar | fgaraa w39
qEIT Fgdl & fF 2T SEar F@I0 AT
#zx wgar g 5 fgaraw w3w @R
Gaar #aiY 1 7Y avdar g fF ar ar my
gq wawl &1 Gaar #1923 ar fegn a1
wege 1 awt dfay @ife gw daar
FTAF |

feargs g3@ § #1841 afsas Fvev
FT FTTEMAT 487 &, B1E 3T G ofzow
JszT T A 1 Uswfa ¥ wOA wmm
¥ s@sgeT 1 ard F4F g, 9 9gd q=e!
a1a & s 2aar ag 8 5 za &1 feaar
gy glar g M fraar wwegad 9
gar g | vuigaa ¥ wrEe § § &y e
sROY 1 A @ AG SAT IO I F
qry qfed® JFTH ArEi-5wIET 798 99
gu & 7% fgmaa a¥w § ow 3 afeqs
JFTT T FILEAT A8 21 79 & "wAEw
agt N3 & fad At 8% 2, =797 & fay
ged AgF &, fedr gwrT 7 gfaur 7@ §,
faa<t agt & fawwdt § gt mdy & fag
¥ w AR FEEl e &, ST a7
g9 gfrga Efeds # am e & oY
ST A Agf & wifs gmt o gl
faam ewr adt 81 v A 2w & fawrw
aur &1 afed gard e gard faare
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q9T 47 #1% aTAd Agr AT g W 54
AWFR Y W FG FE AL A% | IR
gAY ard gadr g

groar gt g f5 # sAand
Mar g @zt & gl 41y« H
ST FT T § oWt g AT war & fa
ary &, § 39 54 & argT wwar § @@t
F AT T HUAr ;A AY gTarg Ag
W, g 9fta 1 garg ag 443,
sa oY 39 & fA% 9%T gzdl § a7 |4
AT AT ¥ 98 W § AT 1T S A
FCHIAT L F2IT &1 & 79 41T =Wl
FaAmFFATAZAE FaaswEas
FAT g @& wam faar S AR
gAIX 93T #1 gFEAT t¥z F7 Wi frar
w19 | &F a% a7 a9t 99 &1 A0 fadar
ag a& gz AT a1d g2 A% Agr 9gar
RN

SHRI MORARIJI DESAI (Surat) : Mr.
Chairman, Sir, I do not want to raisc any
passions on the discussion on the Presi'-
dent’s Address, becausc that does not help
in any way a proper consideration of the
Address. 1 would not have ordinarily cven
spoken on this Address but for the fact
that my hon. fricnd, who moved the motion
of thanks, described it as a unique address,
I have been wondering what is the unique
part of it, Is the unique part this that my
hon, friend, who spoke last, had all comp-
laints to make and no credit to give 7
Is that the unique part of it ? Has the
Address disclosed any remedies for remo-
ving the complaints which he made one
after anothzr in a very passionate manner ?
That is what has been done by several
others also. Is it unigue because there is no
mention of Mahatma Gandhi, who was the
Father of the Nation, in the very cente-
nary year in which this Address has been
delivered to the jpint Houses 7

SOME HON. MEMBERS: Shame
Shame !
SHRI MORARIJI DESAI : Is it unique

that the Prime Minister, in this very year of
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Gandhi Ceatenary in an iaterview published
in October in a French paper and quoted
here in an Indian paper, in thz March of
the Nation, should have said that if we
accepted to follow in the foot--steps of
Mahatma Gaadhi, we would have to po
back to the villages and move in bullock-
carts? Is this the unigue part which  this
Address plays in  the government of this
country? It is this which has made me speak
on this Address,

The umique part of it perhaps is that
the hon. Mover has chosen to speak in a
completely dilf-
erent from h.is whole life-time manccr of
speaking, From a person who always spoke
independently, he became a courtier and
said that he would accept whatever the
Prime Minister decided in the matter of
Mysore and Maharashtia. That is perhaps
what makes it unigue.

1 do not want 10 dilatc long on that
part of the story. 1 would like to point out
some of the features which [ consider
require consideration by the Govermment
and by all of wus. I would refer to the
mention in the Address of the pationali-
sation of banks zod the Bill 1hat has been
moved in this House, There is no question
of going back on the nationalisation of
banks. That does not arise at all and that
is not what 1 want to say. When i was
poimed out that it was dome ina huiry
and for pofitical perposcs, those who said
that were considered enemirs of socialism
or were considered people who came in
the way. But the Supreme Court showed
how hastly it was and how it was not consi-
dered fully o all its aspects because it was
brought in a hurry, after 36 hours of draft-
ing probably.

The question thatit raises is whether
evan now what has been done  satisfies the
up Court's jud t and the require-
ment of the Consmution.‘l'hrs is what makes
me wonder. 1 wish it does; the Govern-
ment have said that they have taken full
care lo sce that the Supreme Court's judge-
‘mest is fully satisfied, But there is one
aspect of it which does worry me,

The Supreme Court struck it down on
the ground of hostile discrimination. Has

82

now the provision, which was there to
debar thc companivs whose banks have been
natio‘nﬂised from doing banking business,
is mot there 7 Does that make it morc
valid ?

I find that the 14 banks wore national-
lised on the ground that all banks with
deposits over Rs, 30 crores were nalional-
ised That was the criterion which was
applied, If that is so, what is the justifi-
cation for not patinaihising foreign banks
which also fall in that category ?
Out of 13 foreien banks, I think, at
lcast four or five fall in the category of
Rs, 50 crores and above of deposits,
Will this not be considered hostilz dis-
crmination 7 1 do not konow. 1 am only
posing this problem for the Government's
consideration. 1 Jdo not want that Govern-
ment's Bills should come to gricf. Then.
even the Prime Minister should express
dissatisfaction and some of her fans should
go at the Supreme Court in an unres rained
manncr is what worrics me even more,

The Prime Minister says that she
respgcts the Supreme Court and that she
has not criticised (he Supreme Court  Is
it correct ? In her specch at Ujjain or Ajmer
orIndore, I forgct where it was, soon afier
wards, while referring 10 the judgment she
said, “This shows how hurdles come in
our way when we want lo make a change
in the ccornomy.” If the judement is comi-
dered a hurdle, then, where is the respect
for the Supreme Court? After all. the Prime
Minister also agreed in the olher House
that the Supreme Court is onc of the
pillars of democracy, There are four
pillars of democracy in my view, rot only
three. The four pillars are the legislature,
the executive. the judiciary and the press.
All these four pillars have to be strong
and each one has to sec that other three
are also strong. If ome pillar crumbles,
the whole demo:cracy goes down. It is
thercfore. that T had t1aken the carliest
opportunity to separate the judiciary from
the executive in the Bonbay State where
I was the Home Minister in the earlier
vears in spite of the cautien which was
given to me by the Government of India

at that time. ot
It is wvery necossary o see that the
Sup Court remains above  criticism,

that completely disappeared simply b
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It is not necessary and it cannot be cgpected
that everybody will accept the Supreme
Court judgment, in every case, as correct
in his own view, But, after all, that is
not the critericn. The Supreme Court is
the highest court of justice in this country
and it is the duty of the Supreme Court,
and that is what is envisaged in the Cons-
titution and in the democratic framework,
to see that the executive and also the
legislature work within the framework of
the Constitution which is supreme,

1 can understand that where inconveni-
ence is found by Government is pushing
through their policies for social welfare
or social change, that there is something in
the Constitution which comes in the way
of doing so, they can certainly take steps
to amend the Constitution. I would not
say that they cannot take that course--but
that should not be merely because one
does not like ths Supreme Court judgment.
The Supreme Court judgment, in this parti-
cular case, I think, is one of the most
learned judgments ever seen in the wprld.
If anybody takes pains to read the judgment,
he will be convinced. One may not agree
with it. One my agree with it. I may only talk-
ing about the learned part of it. There is
another part of it also that they have acce-
pted that Parliameat has the right to
pass legislation for nationalisation, That
is alsp there. They also gave sufficient
time to the Government to pass an Ordina-
pace if they wanted to Jo so to rectify
the situation. Otherwise, they could have
pronounced the judgment late. But they
are pot interested in that.

Then, the Supreme Court cannot be
considered a non-progressive court at all as
ean be ohvious from one judgment which
1 have seen recently, when [ was looking
atit, as to what they have stated about
progressive legislation. - This was stated
in Civil Appellate Jurisdiction, Civil Appeal
No. 1617 of 1967 in the case of Chandra
Bhavan Boarding and Lodging, Baogalore
jtas the State of Mysore. There, they have
said :

[
“Qur attention was not drawn to any
material on record (o show that the
minimum wages fixed are basically
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wrong. Prima facie they appear to be
reasonable. We are not convinced
that the rates prescribed would adver-
sely affect the industry or even a
small unit “therein. If they do, then
the industry or the unii as the case
may be has no right to exist. Freedom
of trade docs not mean freedom to
exploit..."

“The provisions of the Constitution are
not erected as the barriers to progress,
They provide a plan for orderly pro-
gress towards the social order conte-
emplated by the Preamble to the
Constitution, They do not permit any
kind of slavery social, economic or
political. Itis a fallacy to think that
under our Constitution, there are only
rights and no duties.”

This is what the Supreme Court has
pronounced from time totime. This is not
the first time and yet if it does not become
convenient to us, we begin to cavil at it and
then begin to say that the Supreme Court
is a bar to progress, Of course, my hon,
friends, Communists, will always say that
because for them the Court must be within
their grasp and within their dictates, That
is their philosophy. Theirs also is an
honest philosophy. 1 won't say that their
philosophy is not honest. They honestly
try to follow that philosophy but the only
difficulty between them and us is that their
definition of *honesty’ is different from my
definition. They consider everything is
honest which serves the people. I say,
honesty can have only one criterion and
that is truth. And that truth also is
a truth which serves their purpose
and everything else is a lie. Their people
also are those people who support
them, and those who do not support them
are enemics of the people. 1 consider that
all are people.  Others who oppose me also
are people and they must be respected
more than those who are my friends. This
is what a man who believes in democracy
believes, Only the Supreme Court has got to
decide what is to be done, If the laws are
deficient, it is not the fault of the Supreme
Court, The Supreme Court would have
failed in its duty if it had not done that. It
is, therefore, that the Supreme Court must
not be criticised by people who believe in
democracy. | have no quarrel with my hon.
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friends, the Communists, when they critise
it because it is their business. But when
they become friends of the Prime Mini-
ster, then it is the Prime Miniser who
gets  the blame because in  her name
they go on talking about it. Then some
other people from the ruling Party also
begin to say that. Actually one of the
Ministers of State has been served with a

notice for contempt of court in this very
connection. (Interruptions)

SOME HON MEMBERS : He should
Resign.

SHRI MORARJI DESAI : But the
position has come to this that a Minister

has got to be served with a notice for con-
tempt of court. What does it mean 7 It
means that he was not at all prudent in
saying what he said. It means that in his
own mind he was more following the
Communist trend than the democraiic
trend, (Interruptions) This is what is to my
mind very worrisome in the matter of
nationalisation of banks and 1| hope the
Government will sce to it that the Suprene
Court is not allowed to be given names by
anybody, at 2ny rate, by members of hLer
Party, if not anvbody else, over whoa she
has full control. Therefore, it is not enough
to say that she respects the Supreme Cuourt.
It is nccessary for her to restrain all
others in the Party also from saying any-
thing desparaging to the Supreme Court.

Then it was becausc of all these diffi-
culties  that have cropped up - legal,
specially legal difficulties, that T had brought
in social control and what has been menti-
oned in the Economic Survey, That will
reveal how social control was woirking and
why bank nationalisation has become a
political act. In paragraph 91 of the Econo-
mic Survey it has been said and figures
have been given as to how propressive
mcasures have been takem by banks. It
is said here :

“Thus between end-June 1968 and end-

June 1969, total outstanding credit
rose from Rs. 45 crores to Rs. 188
crores in respect - of agriculture, from
Rs. 194 crores to Rs. 294 crores in
respect of small scale industries and
from Rs. 174 crores to Rs, 255 crores
in respect of exports,”

These are the purposes for which banks
had been directed hy social control. This
has bgen done fully and the Economic
Survey is silent on what progress has been
achieved six months after I had left. These
figures must not have been very convenient.
Therefore, they have not been given. T feel
even in this refercoce what has been said
is :

“As a result of the various measures
taken by the Reserve Bank...”"

this has been done, Did the Reserve Bank
take the steps 7 Or did I take the steps?
Did the Government take the steps ? Did
the Finance Minister take the steps 7 This
is forgotten. This was done by me more
than by anybody else. This was done
personally by me even before social control
legislation was passed. Six months before
that this was put into effect. They do not
have even the courtesy 1o acknowledge
that. Otherwise bank nationalisation would
be exposed in its proper colour. This is
what makes the Presidential Address unique
pethaps. Then, 1 would like to refer to what

is mentioned about Bokaro, It has been
stated here :
“Government have now decided to

take in hand immediately the work on
the second stage of the Bokaro plant.”

The House has always been informed that
the Indian consultants, that is, the Central
Engincering and Designs Burcau of Hindus-
tan Steel Limited have been appointed con-
sultants for the second stage. I happen to
know something about the background of
Bokaro project and therefore T would like
the House to know this. Indian consultants
Messrs Dastur and company, have been pu-
shed out of Bokaro and now Russians have
been brought in the garb of col'abration, 1
would like to point oat that as far back as
1958 M/s, Dastur and Company had prep-
ared a preliminary porject report for
Bokaro. and detailed project report in 1963,
This was accepted and they were appoin-
ted consultants, principal Indian consul-
tants, for the complete engineering for
Bokaro. The American offer came first for
these plants: but that was rejected becarie
they wanted a turn-key job and 1 think it
was rightly rejected. But afterwards what
happencd ? The moment the Russiag
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offer  came, all this was reversed. Dastur
and Company who  were appointed as
consuliants for Bokaro were pushed
out b-cause the Russians would not
accept them. And then they did this camou-
flage,-GEDB  cntered into this desizn
cullahroradoa with Gepromex. Russian Desi-
gas Ovaanisavon. Thev have another eolla-
boratica fy Enginzering with U, 8, A,
Porhiaps it has ejualised the two--I do not
know. But this particular matter comes
ealirely to the Russians, Now, it is known
thit the Russian machinery and the Russian
Brojects are very costly and their machinery
otutda-ed, Tt is not an upto-date machinery
at all in my view. It happencd in the ca-e
of th: MIGs and yet we go on doing it and
the cost goes on mounting and these costs
make steel more and more costly. And, be-
cause th: Russians would not agres, Dastur
and Co. were not given in the first stage
also, about consulancy. Then, in the
second staze, thay ware promised but that
also was not given. They get pushed out of
it and this Indian company as it is called,
is doing it. This puts pzople at a disadpan-
tage We arz depzndent on the Russians for
th: HEC; we are dependent on the Russians
for Bikaro; we ase dependent on the
Russians for this consultant companvy, All
this has come into effect and the cos's go
on mounting, 1 would like to show to you
how thesz costs hav: increased. Ths Rour-
kzla steclworks have cost Rs. 1977 per ton;
Bhilai steelworks have cost Rs, 1700 per
ton: Durgapur steel works hare cost Rs.
1795 per ton: whereas in some steel facto-
ries in other countrizs like Japan Fukuvama
steel works, it costs Rs 932 par ton: Spen-
cer Works in the UK costs Rs. 1170 per
ton; Taranto in ltaly costs Rs. 861 per ton;

What is Bokaro going to cost ? Bokaro
will cost Rs. 2,560 per ton, excluding cus-
toms duty, township, offsite facilities, design
and engincering. If all these are included,
Bokaro is likely to cost Rs 4,120 per ton.

16.25 hrs.

l’\-‘IR. DEPUTY-SPEAKER in the Chair.]

SHRL V. KRISHNAMOORTHI (Cuda-
lere) . All this happcoed when he was
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Finance Minister.
moitem ?

Is he daing a posk

S'IRI MORARII DESAI : I was say-
ing this then. But no action had been taken,
Itis for peinting out inconvenient things
that [ am out Thit also ought to be reali-
s2l. [ had pounted out 1o the Minister of
Steel and H:vy Engineering that these
costs are verv heavy and, therefore, they
must be looked into, and the costs mast be
reduced. This is what I had said. Beyond
that, the Finance Minister cannot do any-
thing more. Itis the Prime Minister who
can do whatever the Prime Minister may
want to do, not the Finance Minister or
the Deputy Prime Minister. He can only
advise; he can do nothing more than that.

Therefore, these costs of Bokaro are
going to be more than double. How will
this steel bz of any grest use to the
country ? I do not know. The cost will be
greater and greater in all the engineering
works which will use this steel. This is why
we have come to grief, This is what requires
to be exwa'n:d and set right. This is so
because they are overcapitalised, because
also th:re is far more labour than necessary,
sometimes 4 000-5 000 more than required
in several projects. And we are not taking
any action to see that this is set right.

The management also is not properly
done That is why we come to grief in the
matter of our steel plants and other such
public sector areas | am for thesc public
sector areas. Thzse public sector projects
are very necsssary; otherwise, the country
will not go ahcayd. They will not help usif
we do nnt bring down costs. If the costs go
up, thes our cconomy will never benefit
We will nat go to th: haven where we want
to go, at any rate where we are pramised
to be taken by the President’s Address
or by the budget gsit is so-called . ...
({arerruptions), This is how I know. This is
what 1 was pointing out. This is why it was
not liked.

Then 1 was also intrigued a bit when in
her budget specch, the Prime Migister said
that she had levied some taxes on whisky
and brandy imported from owtside as a
maiter of per:onal reconciliation, if not
pelitical  recorci‘iation. The  meaping s
obvicus. But ] do pot wapt to 80 in-
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to that. T have no cause for not reconciling
myself with the Prime Minister, [ consider
her a friend; T do not consider her anything
else,

But where is Prohibition 7 That is what
I want to know. Thal is not mentioned at
all If this is so. how can Gandhiji be men.
tioned in the Address at all in the centenary
year ? This is why itis not mentioned.
Then in order that it is not mentioned, the
ground is being prepared with the help of
my hon, friends, the commurists, to do all
this kind of things. Where shall we go ? I
do not know. [ am not saying about one
particular person. (An Hon, Member : Let
him ask Veerendra Patil).

When my hon. friend and leader, Kripa-
laniji, mentioned about the interview which
the Prime Minister had chosen to give to a
French newspaper editor or somebody,
objection was taken about the paper. What
does the paper matter 7 What she said
maltters. And that has been quoted in inver-
ted commas. Has it been denied 7 Let it be
denied and I will accept that denial, if that
is so. But thatis all in inverted commas.
That is why that paper, the French paper,
wrote about Mahatma Gandhi as the *be-
loved dictator®. That is how it is titled,
Then, this is how it is all described,
that he would have taken us to the villages,
This was not what he meant He only did
not want us to be slaves of machines, he
wanted us to see that machines are used
for our bencfit, That is how things should
go on. He was a realist, he was not a
person who trod in air or in the skies, he
trod on the ecarth and that is why, if he is
to be treated like that, how can any of us
be trcated better ? We arc bound to be
treated worse than that, I have no doubt,
because we have the effrontery to go 'on
reminding them about this. This is not
liked. Therefore, if even he is a reactionary
we are bound to be total reactionaries, be-
cause how can we be better men ? If this is
the ground on which the President’s Add-
ress is considered to be unique, well, God
help them, that is all T can say.

T would like also to mention about what
is said about China in this Address that
also perhaps makes it unique, Here it is

said :

“With China also our aim has been to
conduct our relati on the principl
of mutual respect of each other’s sove-
reignty and territorial integrity and non-
interference in each other’s internal
affairs, We expect China to respect our
right to pursue our own domestic affairs
and foreign policy,”

That is, China should oblige us by be-
having all right and kindly to us. We have
taken a unanimous vow in this hon. House
that we will not rest until we get back oyr
territory illegally occupied by China. There
is no mention of that delermination On the
contrary, we request China to allow us to
function properly. If this is the way we are
going to do this, I do not know where this
country is going to be led to. That is what
T would like my hon. friends to understand,
to ponder over and to see what they can
do about it to see that the self-respect and
integrity of this great country are preserved
and safeguarded by those in power,

Jastly, I would refer to the statement
of the Chief of Stalf made at Bulandshahar.
He disapproved of ficquent calling of the
army for suppressing civil disturbances. He
said it was the duty of the police and the
police should do it, This has perhaps been
said before also by some people. I would
agrec as a theory that the military should
be called on as few occasions as is physi-
cally possible, But does this mean that the
Chiel of Staff considers that the Govern-
ment has been reckless in using the mili-
tary during last year or in recent years ?
If that is so, can the Chiel of staff criticise
the Government under whom heis 7 Is it
far thz Chief of Staff to consider wherc the
military is to be used and where it is not
to be uged 7 Is it the function of the civil
power or the military power 7 T have great
respect for the Chief of Staff, for his capa-
city. but I do not know how these great
officers can speak in public in this manner
where the Government is run down and
where the Government's authority is not
respected, because this is just challenging
the actions of Government, and this is
what T object to. If this is what we ag
going to encourage in this country, God
help us, that is all that T can say. Let my
friends in this Housc ponder over this and
see that we are saved from wrong situations
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arising as a result of what is mentionr=d in
the President’s Address.

SHRI M. MUHAMMAD
(Manjeri) : Sir, the President’s Address
gives a correct picture of the country’s
position today. It is refreshingly vigorous
and clear in tone and Style which is chara.
cteristic of the President. (Inrerruptions).
Parts of the Address may not be 1o the
liking of some of our friends, but the
picture itself is a true one,

ISMAIL

As I already indicated, the Address
speaks of the undeniable fact that the
country is now in a ferment and that the
aspirations of our people and their hopes
and expectations hid been aroused, un'ea-
sing a vast amount of energy and enthusi-
asm It is good that the Government are
determined to give to these forces a new
sen<e of direction and purpose as well as
a realizable goal, to go forward at a faster
pace towards the achievement of a sccial
order which is just and humane,

1 may mention hezre that the nationali-
catica of banks has already begun to show
its beneficial results and many small men
and petty traders are able to get money,
more easily and readily, for eking out their
living in a bztter manner. I would only say
in this conncction thst along with making
money available, care should also be taken
to see that mongcy is put lo proper and
teeficial use. It is a matter for gratifization
that the Government recognises we more
keenly the vital importance of agriculture
to our country.  Agriculture is an industry
which is vital in our economy and in which
more than 75 per cent of our people are
engaged. In any planning this must have
taken topmost and uppermost priority. The
principle ought to have been to encourage
this industry, which was already in existe-
nce and those ind ustries required for impro-
viog agriculture, before launching upon
any other industrial programme. If this had
te:n done at the beginoiog of the Plan, it
would have served as a stible deep and
unshakable foundation for the industriali-
sfiion of the country, Agro-industries
would have led to many other industries,
Now at last this point is recognised and
vigorous altempts are made in this direction,
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As the Address points out, the agricultural
industry was given a new strategy to gO
upon and the results are alrcady known
and appreciated even in, foreign countries,

Sir, minor irrigation like the tanks and
underground water resources arc receiving
better and more consideration now. It was
of the utmost importance and it was recog-
nised so by some parties even at the
beginning of Independence. It was urged
that these resources must be tapped first
and foremost, because this will give divi-

dends even in a few months' time and it
will supplement the resources for other
greater industrial development in a quicker

and satisfactory manner.

In this connection, 1 would say that in
Kerala, the fishing industry is as important
as agriculture because Kerala is a land
which is suffering from extreme scantiness
of agricultural land. A large number of
people are engaged in the fishing industry
and they areina very bad way. A recent
technological survey of the State gave the
per capita income of a fisherman at 25 paise,
and itis in that State that a much larger
portion of the fishing industry in the
country is concentrated. About a year ago,
the Government of that State had submitted
to the Government of India a Master Plan
for modernising and developing the fishing
industry and appealing for loans or grants
for carrying out those schemes, and still
they have oot found any response from the
Central Government. The sooner they pass
that Master Plan and send it to the Govern-
ment of Kerala, the sooner it will be
immenscly helping the people of that State,
and it will have a vital bearing on the eco-

nomic development of that industrially
backward State.
MR, DEPUTY-SPEAKER : The hon

Member's time is up.

SHRI M. MUHAMMAD ISMAIL :
So Soon 7 I have a number of points which
will take me twice the time that I have alre-
ady taken,

MR. DEPUTY-SPEAKER : You are
completing 10 minutes, The other Members
are there who are interested in speaking.

SHRI M., MUHAMMAD ISMAIL :
In Tamil Nadu, a new scheme has beepn
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prepared for renovating the old Pconar and
Kaveri delta scheme A team which came
from a UN agency recently for studying
and inspecting the scheme on the spot have
approved of it and th:y expressed their ad-
miration for the efficient way in which that
plan has been prepared. Their opinion was
expressed publicly, and it was found in the
papers. If only that project was executed,
the production of foo.l in Tamil Nadu wo-
uld at least be doubled in quantity in a short
while, I think itis now under examination
by some agency outside our country, [ wo-
uld request the Government of India to see
that quick clearance is given to that scheme
and that it is put through Tt will be not
only for the benefit of that State but also
for the benefit of the whole country.

It is a good idea that now more atten-
tion is being paid to agriculture, But I hope
the case of cash crops would not be negle-
cted or ignored.

Government are now concentrating mo-
re upon steel, oil and fertilizer, so for as
industries go, Inthat coanection, I would
like to refer to the Salem steel plant. Peoplc
have been agitating for it for a pretty long
time, I would suggest that it should be set
up as soon a- possible. It will have an imp-
ortant bearing on the development of Tamil-
nadu and it will create enth in the

It is said that the goveroment arc going
to intensify their efforts for the develop-
meny of small-scale and medium-scale
industries, It is all to the good, But, at the
same time, I want to say that red tape and
routine should not come in the way of
helping these indusiries guickly. I do not
say that red tape and routine must be abol-
ishzd altogether because they also represent
a necessary portion of the procedure that
has to be adopted in such cases, but they
must be reduced and thinzs must pass
through very quickly, Now there arc insta-
nces in which the government servants tak-
es two years to consider an application gnd
that too, to reject it finally, That is nota

tory arra

MR. DEPUTY-SPEAKER I cannot
allow him any more time. He has already
taken fifteen minutes. He should conclude,

SHRI M., MUHAMMAD ISMAIL :
While speaking of the development of the
country the President has stressed on com-
munal harmony aod peaceful amosphere in
the country, He says that when we were
expecting that things were improving there
came the shocking eventsin Ahmedabad
causing national humiliation and Jeaving a
blot on our honour,

We are grateful to the Government for

people for the industrial development of the
area.

There has been a new discovery of iron
ore in Kerala and it has been testified by
the authorities concerned as the best kind
of ore, It has been found in workable quan-
tities and the Government of Kerala is anx-
ious that it should be exploited as soon as
possible. 1 hope something substantial will
be done by the Government of India for
this enterprise.

There was some oil exploration by off-
shore drilling in  Tamilpadu. What is the
rcport that has been given and what is the
further procedure about it, one does not
know. Oil is important for industrial deve-
lopment and it is very necessary that Tamil-
nadu and the country as a whole should
get the benefits of the exploitation of this
particular commodity. This will also consi-
derably reduce the present regional imbal-
ance in the States.

recogoising the enormity of the happenings
in Ahmedabad and other places. The Siate
Governments with the assistance of the
Central Government are charged with the
rehabilitation of the victims of those happe-
pings. Of course, dead men cacnot be brou-
ght to life; but what is being done in the
matter of rehabilitation of the victims who
are alive ? We do not know. There are
inpumerable widows and people who suffer-
ed from that holocaust . (farerruption).

MR. DEPUTY-SPEAKER T would
request all Members to be bricf so that
everybody bas a chance. I cannot give you
more time.

SHR1T M. MUHAMMAD ISMAIL
I would only mention that whatever meas-
ures they bave taken for rchabilitation of
those people must be published. >

Then, injustice to Urdu still continues,
Unless and until Urdu gets justice, it would
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not mean that the minority community has
received full satisfaction at the hands of
the authorities.

SHRI BISWANARAYAN SHASTRI
{Lakhimpur) : Sir, 1 support the motion
moved on the President’s Address. Before
speaking I would like to draw your atten-
tion to the fact that therc is no provision
for translating our speeches, which we want
to deliver in our regional languages. There-
fore I would like to speak in Sanskrit.
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target is yet to be achieved. Sull there is
shortage of foodstuff in our country. We
are procuring food from other countiies by
spending hundreds of thousand of foreign
exchange, I wish more attention be paid
on productivity, not on publicity, green
revolution is in the field, not on papers.

For the wellare of the agriculiurists
much more yet tv be done. The land,
agricultural implement, water and fertili-
sers. these four things are must for the
improvement of agriculture, 1 shall spcak
about land later on,

MR. DEPUTY-SPEAKER : Whatever I mean by agricultural implement the
you speak in whatever language, kindly bullock and small tractors. Credit socicties
conclude in five minutes. I do not think which are to advance loan to the cultivators
there is any arr t for the translation for purchasing  bullocks or traclors
of a speech in Sanskrit. Therefore, after in most cases, in name only. Suppuse, a

your speech kindly give a translation of
your speech to the reporters.

** SHRI BISWANARAYAN SHASTRI :

I rise to support the mction of thanks
on President’s address moved by Shri K.
Hanumanthaya, Before 1 speak on the
subject Ium to observe that there is no
facility for translating speeches from the
languages of the eastern region, 1 would
like to speak in Samnskit.

The President in his address was briefly
referred to the policy of the Govt. and the
achievement so far made in different
fields. He has also pointed out the steps
that the Govt. have taken and are likely
to take in future, We are thankful to him
that he has focussed our atieniion on the
peresent day socio-political problem of the
couptry.

The tree is known by the frults it bears.
The success of the policies pursued by the
Govt. can be judged by the resulls so far
achieved in removing poverty and boosting
up agriculture and industry. No light is
required to see the rising sun. No elucida-
tion is necessary to understand the progress
made by Govt. in different fields. Mo
doubt, Govt. have achieved something,
done many things, but much more yet to
be.done in the field of agriculture, industry
and rural upliftment, We have heard much
about ‘gresn revolution' and there is wide
range publicity about it, Even then the

farmer needs rupees one thousand to
purchase a pair of bullocks and if he is
granted a loan of five hupdred only, what
will be do with that five hundred. Isit
expected that he would purchase one bull-
ocks with that amount and place himself
in place of other bullock and carry on
cultivation. The loan advanced to the
cultivators must be adequate and timely.

To irrigate the agricultural land dams
are constructed and canals arc there. There
are hundreds of miles irrigation canal in
other states but not a mile in Assam. It
is regretted,

Lift irrigation is more beneficial to the
small farmers. For this electricity is a
must, Who does not know aboutit In
Assam villages are plunged into darkness,
let alone power for irrigation Alas, natural
gas worth lacks of rupees are fared out
daily in Assam,

We are hearing tall talks about agririan
reform. Such reforms should not remain
as slogans and in papers. If the land reform
is  not carried out peacefully  in
legal way and the land is not made
available 1o the tillers who can prevent the
Naxalite method from operation.

In ancient time the land was considered
as the property of the entire Nation, the
state, Therefore Bharata is land lord neither
Yadu, nor Madu. This concept, land
belopgs to the state was remembered on
all socio-religious occasions in this way.
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Bhuswamine Bharatya namah,

Bharata is to be taken as symbolic one,
il Tepresents nation and the state. Itis
not an individual,

In ancient times the welbcing of the
farmers was the primary concern of the
state, Therefore, whenever there was a
Royal visitor to the hermitage thosc sages
devoted for universal good used to eaguire
about the condition of the apriculturists.
The Mahabharata says :

&fa Bfasw g @ sgreafadfarn |
g ggfra ¢ uar dwwdavaf o

Whether the agriculturists, who not
only bear the burden of the king but sup-
port all others, being heavily oppressed (by
taxes levied on them and by the persons
who collect it} have not left the kingdom ?

The cullivators must get reasonable
price of their products. The price of
agricultural products must have relation to
lubour put in and invcstment made on in
the field,

Now, I switch over to English. Regar-
ding my State, I would hike to draw your
attention ..

MR. DEPUTY-SPEAKER : No trans-
lation now, You should give the translation
in writing to the office.

SHRI BISWANARAYAN SHASTRI :
Only two or three minutes,

MR. DEPUTY SPEAKER : No please;
your time is up. There are other Members
also who are anxious to speak.

SHRI BISWANARAYAN SHASTRI :
1 am concluding.

No major industrics hive been establi-
shed in the public sector in my State except
the Namrup fertiliser. But there is a grieva-
nce that the Incal people arc not employed
there. This should be looked into We
are grateful to the Prime Minister that
she has made an announcement regarding
industrialisation and about the establish-
ment of a second relinery or petro-chemical-
complex there, But | am afraid the expzrt
opinion does not stand in the way,

Industrialisation of Assam should be
taken as a package deal, Before Pakistan
agerassion, there was a water route and an
air route from Assam to Calcutta, During
Pakistan aggression that was closed, Later
on, in their own interest, Pakistan allowed
Indian aircraft to fly over East Pakistan.
But they did not' open the water route.
Since they have no pecessity of the water
route, they do not allow Indian ships to
ply through East Pakistan to Calcutta, I do
not consider it a wise decision on the part
of our Foreign Ministry. Both water route
and air route should have been taken as a
package deal. If the tranmsport bottle-neck
of the State of Assam is not removed, the
acceleration of industrialisation cannot be
achieved. Therefore, I appeal to the Gove-
rament that the question of industralisation
should be taken along with removing the
transport bottle- neck of Assam.

T want to make only one point more that
during the Third Plan period, the percapira
income in Assam has gone down from
sixth position to eleventh position whereas
in other States it has gone up. Why is
it %07 There is no major infustry in Assam,
Assam is surrounded by foreign countries
and, therefore, private capital is shy there.
Unless the Government of India comes for-
ward with a concrete proposal, Assam can-
not prosper in the field of industrialisation.
Sir, the Fifth Finance Commission did.
not do full justice to Assam. Therefore, 1
will be happy if a more sympathetic consi-
deration is given to this backward and vod-
er-developed State,

17 brs.

st WA AT (mEIT) ¢ Sweger
wgled, & ®wad # 97 feal wg gw
M & arAdrg ot gew fagrd ammedr
F WTGW AT AT 1 5@ § 3G wida-
T 9 TFT AN T 9974 fHar qr |
gt 9T Il Fer & wielawwr w1
OF 939 & AT, a1 IE K1 A F g
i tguw A, Ff e Tg =i
9 371 o1 f wrdasww #1 oF g
& fazat gesl § @graar 7 &4, 9@ 7 9y
g @l A W A W w E
arg ag ¥t 91z faar fr d@r A o A WY
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#IE 72T A AL WY | HEA AR 92 B
grary H 39 § s FgAr @z £ 5
fag fzga 9311 oz emena faar qr T4
fza farslt # 0% w1a3eTT ST T savRAIT
garr ar, foa § 32387 sgr ar fr e

“Only a united Hindu India can save the
country, ™

& g1 #1 faar #3379 & qg_m f5 Far
T F WIWETUT |/ I8 MATEFT FT
garges ferg g e 4T oF wrg aqn ?
T FT G ETSEIRTM FT ) FEIA W
aF F G F FF AL Fav ol
FIAY4Y argT ¥ TTAT A SAT A1g;, 59
¥ argm @ 9A & arg agad § fra
gar 7z fezaT 1 Ot feamwr 4 fzza-
feew &7 3@ &1 o1 g'fear & arar wEd
& 1 fezarT Y gar ar fr - .

“Germany is the ego of the nation, "

fezart agar ar fF faa £} a4 § ofs
s9T AgN & 9g 9HA AN g1 FHAT AT
@ geF H 9499 FT Iq FE g7 A6
T| 9@ § FHATI T FE2 {4 fwa7 T47
1< Ar@f HIgHT AL T 1 gH A FT T
2 fr wax g fosmawr fergeara # wrdy
g st gwst AwA I Fifaa ad 71 7f

@ fegaam ¥ WX ET F wRgiT ww
srad #Y fergeam & ZF3-g93 &) a1 )
agi 9T 99 $Uz gafan § 9w a9
7 farg Adf a7 G557, #1T gw @ FW
o agr 300

it grEms Faw (77 fesslt) @ fray
Fgr ¢ e za avg & fear aram ? 3fsq
aur fergat &1 qwed FT UL ?

Y 37 ¥ : F ag N1 FgAr |gar
g6 mia eaaew ot &1 aga A A
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g1t 94 w@r & 5 gn o ez
AgF =Ted 1 gF T #Y ga 2 fr feadre
fow gw @ W A agy, sfFa #
Taaeq qrEf #Y Af 21T F7 g AT AT
arzar § o s ag 1968 12

Speech delivered at the 60th Annual

General meeting of the Indian Merchants’
Chamber, Bombay,

eq H I3 Fgrar:

“Between now and the next General
Elections in 1972, so overwhelming
may be the disillusion of our volers
that they may turn their faces totally
away from the procedures and practi-
ces of parliamentary democracy. ™

guY oW FT Aegaa Far g ag & g2
STHqIATE |
“What then is the solution ? What then
is the alternative 7 Might it not be a
Presidential system of Federal Govern-
ment in which a Chief at the Centre
and the Executive Governors in the
States are elected, for a term of years,
during which they are irremovable and
free to govern tbrough cabinets of
experts appointed by them and who
may, but need not, include professional
politicians, ™

gg AT TIT FT FAT ¢ WL 2@ 9
F FAAT &

=t gae gWo WS} (gAT) : ag A
T2 Fr a1q Fg7 §

MW T Fgw § aEAg
geEd &A1 fF & gamaasrd
s fygz & fag aar adga fear 4r1ag
o3q fafazddA %11 0F 97F eaae qIdt
AT s aws fafazd 44, oF aeg @
99 9 oF 9% Afeq @z, T @7 A
faer T fgrgeardt § fsqzifos sw
FW OFTIAH AA TGN &) W M A
Faradt d@ g fr T F w2 § fergranm
F AW 993, 4 9gd QAEF g 1 WA
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89 9 eaaew aEf F7 ag 9% FEA7 §,
g &Y gL g AgT @IWF g AW
F fad alv oo 2o gFd g7y ) ¥
¥ qgar =gar g 06 Fur or @iy A
a1 & Fret gaama 1 gy odf 5
g gArar ?

oft geears @AW ;- off 7
ut 3= J7 . waf qAmET ?

ot grmw mmw arqIfe
Fifas #1 ww Yegr foesdt #1000 g amw
AFAIT FAHAT FTAFT

ot 7 qv ;97 §g F gaaqml
71 arr fradr & ?

ot gragTe danw ;9T A9 & Py
9T g @zl g 4 =@t aEmifaea
FifaT &1 Jrag 2

=t 37 &7 ;31 =W Fr afisg
F amy a1 7T 770 Framtr 9t gFa-
AGEAT AT THY ?

it geaaTe %ar;w :ogr amy ufewg
¥ AIRT g ATAT SEAT AT L |

off 37 &7 : gu faafed § § gt
9@ & ®=a %1 1 fede ol fafedz Fard
¥ erediwam §T AT A1z § 1 gw W
et #1 mfegaeet a8 amd §, gwa
o5 2t ard @ § ote 7 fafsde v
F1q 1 &1 gard o) FearaTy 2 gn
s € & AT F ag gmiu %
areg® ag | T 39 gfede ¥ gmwarc §
wtz 7 fafsdz ¥ qera § 1 (mawm) 7
ot ey § fF gw fadl &1 @g w% 7
(so=aw) g #1 faaY o wrrd anEe
1 a1 § famid af o ag gn v vee-
aft & wfywrgw & 98 o (g7 AT
gTFrgw 3 BffA a3 wryEm g%
AT Freg AnA 53T A & @Ay F
fas 21 17 carg'za g algan

gart weufa oF £3 gfmafaee §,
garnr whra g frox . ghafaw
AT w1 owezafy @At § SfET A ¥
sreqra ¥ AT & @17 § £1% arg Agf
a1é | g ot 9Ed & o9 & wram ¥
Atz vz fafamw AW 51 fax @ #@if
g7 3ay § fr zoifaafor Pewiw § 8¢
ar| wifas Fhr g0 oAty § 4,000
Fo HAIY § | Value added by manufacture
is Rs. 6,000 per year, wages paid per year
is Rs, 2,000 so the excess is Rs. 4,000 which
the employers will get. &ffT zAwT 214 9T
Wt whpqram § Az 3= fafanm aa 1

FE form agf & 1

&Y ag oY F@m 3 fr dmaa AT
"I FAT Y oF oA 1L A & fRowraa
¥ ¥ grez T WA g e AhAAT
Frez g9 fegqrzfan |« Bfeq gordy o
Atz ¥e fufqay §9 2 femiz 2 9991
Iey qEF amr 2 veafr S A FEr @
fe a3 wdtmT 51 fand and amd 2
ot 3EFr Ay 3w oar 1 wfE wEaa
41 feqtE Ay &y ga¥ grwr fmwr g 1ew
2! qA AL AFT 1wy Al
¥z fafagw 39 901 garQy fewiz 3Y ad
mar g 1 #4797 F gg W fawfoa a2
fr ofa= gfafer § w@res a2 &<
ST, gRFT T wA faar @woooEa
ag) oY A5 e qFA 1 gafag qw
Fgar Az & fr uafa st & afwam
FanrFavdg Nf mar g g
ag g

o7 § gza w3ddz groqrdy F A
H g wgar Arzar § 178 OF 2 5 oqrw
gz arn  fr st afas & 5 =rar ar,
Ty FF A mrar Soar o 3fe
gaTdY AT a7 & f5 @ #faw 3 fager
far s | gy =i ¢ fR S At 31
feafag gu § 3731 frgadz frar am o
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& AT & s 712 afam #1 fager fear
A @ Wt femrddm Syfenw
9 W@ §, 39F faggr fewr ww oW
=gy & fF 3a% fgems 21 fefaraadr
THEIA W A 21

wd § § g € sgr =iz R R
uszafa & gfraigm § gmit fao sew
=7 gwile F3 & fac g5 6 a8 2

SHRI VIKRAM CHAND MAHAJAN
(Chamba) : The President has correctly
emphasised the growing and rapid develop-
ment of industry and agriculture, He also
correctly laid emphasis on the point that
the nationalisation of banks will improve
the unemployment situation in the country.
But there are a few points the President
has not touched which I wish he had, One
of them in the prevailing linguistic fanati-
cism in the country. What we find is that
the country is facing the grave problem of
disintegration because of linguistic fanati-
cism,

The original proposal to divide the
country into linguistic States might have
been good and prebably it might have
proved successful, but it seems now that
this division on the basis of language has
been proving a source of disintegration.

If one goes from one Siate to another,
neither can he read the milestones nor the
sign-boards. He does not know which State
he is in or what to do becaus= the residents
of that State do not know the language in
which he is talkiog. If a person is trans-
ferred from Punjab to Kerala, his children
cannot get proper education because they
are not used to the languapge in which
teaching is imparted in that State.

Not only this. People of each State are
fighting with people of the neighbouring
States as if they were separate sovereign
countries. In this way they are only fighting
their neighbours, but they are destrosing
national property like railwavs, posts and
1elegraph installations. I need not mention
the States. All this is splashed everyday
in newspapers. Some steps must  be taken
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which will climinate this fapaticism. I hope
this Parliament will soon ask for the
reorganisation of States not on linguistic
basis but on administrative convenience,

SHRI VASUDEVAN NAIR(Peermade):
That is Nijalingappa's idea.

SHRI VIKRAM CHAND MAHAJAN :
Does not matter. The idea is good,

The second point I want to make is about
instability in States. In spite of the mid-
term poll, in many States, there is political
instability. The reason is not far to seck .The
answer is simple, What will suit our coun-
try more than the present system of parlia-
mentary democracy which we have blindly
followed on the British pattern is the
presidential system of Goveroment. The
reason is that in a developing country
illiteracy is enormous, the capacity of
people to  withstand temptations is less,
and the country cannot bear an cxpensive
system, We know that the Cabinct system
which we have adopted is a very expensive
system. You have 40 to 50 Mini:tars in
small States leading to enormous increase
in the charge on the revenues of the States.
Not only this. There is no stability and
within a period of five years there can be
two or three mid-term elections which a
poor country cannot afford. The candidales
cannot fight on their own and they have to
take support from moneyed classes and
with the help of the moneyed classes you
cannot bring in socialism. Therefore, 1
suggest that  our Constitution should be
suitably amended.

Last year, the Home Minister gave an
assurance in this House on a resolution
which I tabled that the Union Territory of
Himachal Pradesh would be given Statehc od,
So far the assurance has not been fulfilled
and 1 hope that soon 2 Bill will be intro-
duced in this House giving Statehood to
Himachal Pradesh and also te other Terri-
tories,

' Again, all our economic gains are being
oullified by the increase in our population,
Not only this the percentage of the weaker
section of society is rising. The result is
that large masses of our population are
under -nourished. We have tried our best
lo introduce voluntary family planning. but
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it is not making much of a dent, I suggest
that an element of compulsion be introduced
to help in at least reducing the rate of
increase of our population, if not comple-
tely stabilising the population.

The unemp’oyment problem is becoming
a serious menace. Most of our problems
and the troubles are due to the fact that
there is a large army of unemployed per-
sons in our country. The basic reason for
that is that the educational system if defe-
ctive, Emphasis is being laid on the services.
This system was developed by the Britishers
with a particular objective namely that they
wanted a class of clerks, but independent
India needs a class of better agriculturists,
technicians and industrialists. The present
educational system, does not meet that need.
The educationists, Ministers and the Vice-
chancellors have failed this country because
they have not been able to bring the edu-
cational system in tune with the needs of
the nation. Therefore, 1T suggest that the
time has come when more emphasis should
be laid on agriculture and industry than on
merely learning languages. Our schools and
colleges are becoming workshops of lingui-
slics. They think that by learning more
languages they can create a better India. [
sugpest more emphasis should be laid on
the industrial and agricultural aspects than
on the linguistic aspect.

SHRI S. M. KRISHNA (Mandya) : We
have gone through the motions of yet ano-
ther ritualistic Address by the President of
the Republic and hon Members who have
supported the Motion of Thanks have made
the Address more unique, The plethora of
problems that the country is faced with
today 1 d> realise cannot be solved in a few
years.We may not cven be able 1o colve these
problews in our gencration. The problems are
gigant'c; the solutions :re to match that giga-
nticism. But at some point of the ether a
beginning will have to be made to solve at
least some of the pressing problems that
confront the country. The most colossal
of the problems that we face today is the
demon of unemployment that has raised its
usly head in the couatry. It is reaching
proportions which certainly would disturb

the very tranquility that we find in this
country today. In every town and in every
place in this country we find the problem

of unemployed young men and women, Let

us realise that there is a limit to their
patience also, They cannot be fed by addre-
sses and slogans or speeches or by appoin-
ting commissions.

The other day when we called on the
Prime Minister and pressed for some radi-
cal measures to meet the -question of
upemployment head on, the Prime Minoister
gave us an assurance that a commitiee under
the leadership of Prof. Dantewala had been
appointed and that they were awaiting the
decision or the report of that committee.
The magnitude of the problem is such that
a hundred Dantewala Committees coqu not
solve this problem of unemployment. It is
only the Government which can think of
solving this problem. They must apply
their mind with all the scriousness that the
problem demands. There are so many other
problems also and within the short time
that I have I would not be able to refer to
all of them.

1 shall make a passing reference (o the
nationalisation of banking system in this
country, We were one of the very few politi-

wal parties in this country who had always
been demanding from the Government that
the sooner the banking institutions in this
country got nationalised, the belter it
would be for everybody. When at last whe-
ther due to political compulsions or other
compulsions the Primc Minister came be-
fore the country and announced that she
was going (0 nationalise fourteen banks, we
welcomed that step. We wanted the Prime
Minister to go a few steps further and
nationalise the rest of the banking institu-
tions. We know the exploitation of the
banking institutions by the big business
houses, We welcomed that siep. When the
Bill was introduced here we suggested to
the Prime Minister that a hasty motion
would not do, in a serious matier like this.
We wanted that the Bill be referred to a
Select Committee which would make its
report in just seven days, The Prime Mini-
ster did not listen to us Wwhat happened ?
The Supreme Court struck it down. We
hear unrestrained derisive comments about
the Supreme Court’s verdict. Let us not
create a situation in this country where a
picture is going to be projected in Juhich
the Supreme Court and the Legislature are
at logger heads. Mr. Khadilkar drew atten-
tion of \he country to what happened in
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the United States of Amerca. In 1930 when
Franklin Delano Roosevelt became Presi-
dent he is said to have packed the court
with some judges. Let us not forget that
the first judge that Roosevelt nominated to
the Supreme Court, Justice Frankfurter
turped out to be one of the most conser-
vative judges in American judicial history.
So, let us not commit 1he mistake which
Franklin Delano Roosevelt committed. No
doubt the new deal which Franklin Delano
Roosevelt conceived in the 1930s did shake
up, the United States and its people. So
also the Act on bank nationalisation by the
Prime Minister has certainly shaken up
this country also, but let us mot try to
find scapegoats. I told the Prime Minister
that the decision of the Supreme Court
posed a challenge as well as an opportunity ;
an opportunity to mollify any fears in this
country about her socialist protestations,
and a challenge so that she could meet the
question head on because the Supreme
Court has said that there has been hostile
discrimination. lere was an opportunily
wherein she could hring in all the banking
systems in this country for further nationali-
sation.

One more refercnce and I am done.
Let me refer to the inter- State quarrels or
the inter-State disputes over territory, with
particular reference to the Mysore-Maha-
rashtra boundary dispute. Sir, I am intri-
gued about the timing of raking up this
question. There was a lull both in Maha-
rashira and in Mysore, but then came the
proposals from the Prime Minister : an
urgent summons to the Chiel Minister of
Mysore and an equally urgent summons to
the Chiel Minister of Maharashtra. The
Chief Minister rushed from Maharashira,
but the Chisf Minister of Mysore, though
young, lagged behind. Two emissaries were
sent from here carrying the proposals.

What happened to the Mahajan Commi-
ssion report 7 No doubt that great jurist
died, but the report is there before us. I
asked the Government even during the last
budget, on the debate over the Demands
of the Home Ministry, “For Heaven's sake,
take a decision on the report of the Maha.
jan Commission." Say that we are going to
reject it outright or say that we are going
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to implement the Mahajan Commission’s
award, Do not keep the sword of Damocles
hanging both oo Maharashtra and Mysore.
This was the game which the Britishers
played in this country before 1947. Let us
not perpetuate this inter-State border dis-
pute, Let us find some solution at some
point or the other.

I am not so parochial as to claim that
wherever there are po Kannada-speaking
people, by book or crook, they should stay
in Mysore State. Far from it. You appointed
a Commission; you get the Commission
appointed. You had some say in the nomi-
nation of the judge also, but when the
verdict goes against you, if you shy from
accepting the verdict, that report, with
certain grace left in you, with a certain
sportsmanship left in you, I most humbly
submit that we are not playing the game of
politics or we have not played the game
aright.

With these few words, 1 call upon the
Prime Minister that she should settle all
these border disputes, and then she should
take an early decision on tke Mahajun Com-
mission award, thereby bringing this dis-
pute to an end.

st 9o S0 FIEQS (TAANT) @ I9T-
wey wgtea, & wowr aga gy § f
o19d g% AT F1 939 5= frar

aATe Trgafa St F 3 IY W
agegrel & M F faw frar g, @fFa R
faafaa@ra # da wém & framl 51 &
mreRle 99 wr g, faw § garl afw
a4 T8 AT IFEM FIFATE F AW
M F9g F4 & gFar safEm At 0@
g s® 31 9% faw 4 frar g &
afmrd &9 & 99 @Mt 1 "o 93t
st wfgq F7ar § 1| ag Y AT 99
T@r &, ag frat aidf &1 ad g | ofeay
Fd 99 § eargawarg Wi faar ) @@
gT @ & afg s34 af &1 9g® @A
6,7 =iy wfa-dlar g1, ot f5 #aaw
%q? afq—dYar 21 731 &1 W@l 98 93
w73 f&d 9@ 4, agi w80 w3 37
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sgrar @ frar a3 1 gt & o S g
g 3a & fau aar waea fear omm fF
wfgeq § agi #=F17 7 921

JureAq AEE, {  WgEr  Aga
grard § 5 @ 3 g¥ agg faar @y
#§ 4 wa@aT & 79 § F371 & 98 =419
# war ara W 78 §0 32-33 AiF &,
T AL WO § 912 faar s )

SHRI ESWARA REDDY **(Cuddapah):
Mr, Deputy Speaker, in the President’s
address much concern has been expressed
about the regiomal imbalances and the
growing monopolistic trends and weaker
section of the Society, These are only noble
and welcome sentiments. But what use is
there until the policies and programmes of
the Government are reoriented accordingly ?
People want a clear break from the past
rut through which the Government encou-
raged monopolistic trends and let down
toiling masses. I cannot goin detail into
these matters as the time at my Disposai
is very short. I will try to confine myself to
the problems of the drought affected people
and to the callous and unsympathetic app-
roach of the Government in regard thereto.
In our country there is roughly 390 million
acres of cultivated land. out of which only
90 million acres are irrigated. Even in that
only 60-70 million acres have got assured
irrigation facilities, The rest of the land
entirely depends on tanks and rains. The
Government has not taken any suitable
steps to extend irrigation facilities to the
land which at present does not have assured
supply of water and hence has become vul-
merable to famioes. In the recent Budget
which has been presented by the Prime
Minister only 25 crores of rupees have been
ear-marked for rural works and drought
relief. This is not adequate, it would not
even touch the fringe of the problem. In
the past three years much more was spent
on diought relief. Instead of taking preven-
tive measures on permanent basis the
Government generally attempts at temporary
relief measures to keep under control the
disadeurs following the occurrence of dro-
ught. But there have failed to yield desired
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results. What I would urge upon the Gove-
rnment is that they should allocate one
hundred crores of rupees every year for
the remaining four years of the Fourth
Plan to fight drought, This sum of Rs. 400
crores should be over and above the plan
sums already carmarked in the Central and
State Plans for relief works. Instead of tak-
ing temporary relicf measures to miligate
the hardships of 1he people Consequent on
the occurrence of drought, the Government
should take measures to cradicate drought

permanently from this country, Temporary
measures and ad hoc allotments are not
poing to do any lasting good to the people.
The region from where I hail namely Raya-
layseema is well known for the frequent
occurrence of drought and chronic drought
conditions. Recently a Board by the name
of Royalayseema Plaoning Board has been
constituted. This is a Government nomina-
ted Board which has drawn up schemes in-
volving an expenditure of Rs, 150 crores for
the coming 4 years. But the State Govern-
ment finance are very meagre. As the pro-
blem is too colossal and gigantic for the
States to deal. it should be taken up by
the Central Government which should con-
stitute an orgapisation at national levei-call
it whatever name vou like-for the eradica-
tion of drought from this country. This body
should draw out an integrated programme
and make concerted efforts to fight drought.
The sum of Rs. 400 crores to which T rcfe-
rred a little earlier should be placed at the
disposal of this body While formulating
schemes for the purpose the problems of
my State especially those of Rayalayseema
should be borne in mind. In addition to
the sum accepted by the State, a further
sum of Rs, 20 crores should be provided
for 1970-71 year by the Centre to fight dro-
ught in Rayalayseema area. Finding resour-
ces should oot stand in the way of formu-
lating a policy to make a concerted cfiort
to fight drought, Of late Andhra Guvern-
ment is imposing advance befterment levy
on farmers for every irrigation project even
in drought affecied areas, while on the one
hand these works started by the Govern-
ment are designed to give relief to the
drought affected people it is most unjust
and unreasonable to collect this advance
betterment levy from them, 1l an industry
is set uo or electric power is supplied in

** The original speech was delivered in Teluga,
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such areas as a relief measure against
drought, collection of advance betterment
levy from the drought affected people of
that area is highly deplorable. *Betterment
levy is generally colletted after a develop-
ment project is completed; that itscif is
questionable whether it should be imposed
in drought clfected areas or not, But even be-
fore the foundation is laid, to say that the
project will not be taken up unless the better-
ment levy is paid in advance is highly un-
just and grossly unfair. The people of
Rayalascema have agitated against this
policy. The Rayalaseema Conference has
protested against it. The Speakcr of the
Andhra Pradesh Legislative Assembly, Shri
B. V. Subba Reddy, who was also Chairman
of the Rayalaseema Board Constituted by
the State Government had visited Pulivend-
ala canal area on which advance betterment
levy is imposed, After seeing the conditions
a resolution at his instance was also passed
in the Board to the effect that the conditions
there were highly miserable and, thercfore,
that levy should be waived. The kisan con-
ferences held at Allagadda and Sirisilla have
also denounced this policy of advance colle-
ction of betterment levy on the Pulivadala
canal project. But the Chief Minister of
Andhra Pradesh has turned a deaf ear to
these demands. This problem has arisen
also in Ganganagar area of Rajasthan. After
the farmers agitation in Ganganagar it was
decided that holdings of less than 3 acres
should be exempt from the payment of
betterment Jevey. 1 appcal to the Prime

Minister to take personal interest in this
matter and she should not say that it is a*
matter concerning the State Government,
Because the Chiel Minister of both Apdhra
Pradesh and Rajasthan belong to her party
she should prevail upon them to accede to
the demands of the people. This problem
should be tackled as a national problem. If
this is not done by the Government the
people will have to resort to united mass
struggle and Ganganagar way will be the
way of all drovght affected areas. That
would then be the only way to pressurise
the Government to see the justness and
force of their demand. The tragedy of the
Pulivandala canal is such whose foundation
stone was laid by the then Chicf Minister
Shri Sanjivayya & years back. The Tunga-
bhadra high level canal stage- II. whose
foundation was laid three years ago by the
Prime Minister herself has also not made

-

any headway due to inadequate allocation
of funds, The Tungabhadra high level canal
work at Mylavaram, is almost at standstill
as there’ are no funds for further work. If
this is the pace of progress 1 do not know
how many decades it will take to be
completed.

Now, Sir. we are very much agitated
about underemplovment and unemployment
which arc burning problems of the day.
More serious than that, because of the uni-

maginative and short  sighted policies
of the Government, the people in
employment are bring thrown out

of employment. In this connection I refer td
the lot of handloom weavers. Of the people
engaged in handicrafts the number of hand-
loom weavers in the biggest and would run
casily into millions. Because of the rise in
prices of yarn, chemicals, dyes and also of
the daily necessities of life, their plight is
miserable. In my district especially in the
areas of Pullampeta, Proddatur and Jammu-
lamadugu, the handloom weavers are star-
ving for want of work., While thcse are
starving for want of work, the weavers in
Khammam and Godavari Districts have been
deprived of even opportunity of work due
to the ravages of cyclone and Government's
apathy to their lot. The problems of unemp-
loyment and underemployment of millions
of these handloom weavers all over the
country should be seriously and urgealy
tackled at the national level as a pational
problem by setting up a Commission,

There is a relaying station of All India
Radio in Cuddapah. Shri B. Gopala Reddy,
the then Minister at the Centre, who in-
augurated this station, had assured the peo-
ple that this station would be upgraded to
fulfledged broadcasting station. The Prime
Minister Shrimati Indira Gandhi also made
similar promises to the people there in 1965
when she was the Minister for Information
and Broadcasting. I request that this station
be converted into a fulfledged broadcasting
station. In the meantime the station
should be made to function during the day
also and broadcast regional programmes,
The small office of the relaying station
should also be correspondingly upgraded
along with the upgradation of the station.

oY Twet T (FFATYR) ;o Fareme
Ag1Ed, § wigwr aga wagL § 5 owed
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gn %1 fagaaem wwar wifzd ar, fagst
agf fear ar | 1 qATALE AT AAA F
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-
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uq g § I@ F1 Jwrar famrd A&
4, qa grag s @ &1 A fad F
AT 91gaT § 5 7 adwr woFr wa
AEY T, wra ww | At ¥ 5w A
afard ¢ & fagarar @ar

¥ A9F Aregw § WFCF AW
Faerr %1 a@w faqmr @rzen 1w @19
W gavae @ q B oar weda-
FUT # ag @lar) gz oat fade,
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Tl ¥ 9g¥ any & 99 F aw4y #1 gAar
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qNE R G ¥ §, wAad A qwd
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& fad¥ 1 Frar ofersY & o mifasa &
37 & fearr ¥ 31 &f ¥ fag 715 =
ot 2% adi g = far  mmeaws
1A & frd qrest faan a1 winay
FEAT 71 & T ara F1 wvF wrenw
¥ A F fomw & @A rzan g o
wifeffa 347 & wrar 7Y arg #d arad
g1 ... (cq@am)....

Sqrener wERA, A1 &%, 4% WA
HF T AT 7 HIAITF GraT 71 7YFr

fear 1 & Y oA afawrd 1 s9qr
FEAT L AU Fga1 § Fr e w@fqara §
awity gt =ifeg | miftss 31 fray
grafg w1 afawre @ w9% AT @Ar
Afge 1 w9 oF qTE Fg A &
TIT IFT A AE ¥ 09 FT AT gAY
aTE T AT gEr g wafeal & w3 g
FuE faa¥ fag @ M sk gA
F1 R gaqm A g ag a1 "y g
IF @Fdt § | gafag A mir g fr
mfefra 31 ¥ gerf &1 afesre 3
9 o gEr |ifgd ) @ WL H
HIU 335 & seata q3gee €L, AIGET

I #t 33 oy oo § e
3ai WY awsa am fzar mar g-nfE-
ot s wefafieg aa #11 & FEAT E
fFom 925 sa%1 sz & A fRT
Frdeuar Y arg 1§ AEGT AN ¥
FagsE 3§ fr 49 gfaw A& &
gafay A%t agf faar omgar 1 & gfaw
ar & & #ifs 37877 graam e fFar 3
917 gy frar 21 sa% g fed 2
f5z ma &8 w7 q3d & 5 § q2faa ad
g1 0% aTs & T IAET aram Tg
3T, 3% of-aF @A ¥ g W, 8
afaaa A fuadt ui fex 79 § Fv)-
T F qrE W g Ay § A 3nF are i
urr Fei ¥ f5 gEfaq ad &1 Far ady
HIHT qATHArE £ 7. (smaanm)....

Iureas wgiEa, aeafq & wfirsrgor
§ wiat & @y § r=at 9y af o s
# ggar argan § T aial a1 Fam 44
ehasar 8 wafs o fa® stgam agi
T & fag §oreag @ wifs agi 9%
germa a4 § #tv gadt agfqaad @ §)
agh 9T Ha WL HIE AEF § 1 F@P 9
armfal & sitaT at gar 7 391§ e
gt & | 781 9T F1E Hyew mE HeaA
gt &1 w7 Fewad @ sfafaa
YeaEl w1 oniEt & wfen i swdm A 8
1| i3 § 1 FT 9F IT mAT § |6r-
1 AL WITAT 9 aF TH A H ;AIS-
iz AE A1 gFari w9y ar fger &
WEFl 9T g4 AT EN HHIGIIE FAT
are¥ 1 T ged ¥ A=Y FUEefq
Mz "g@efqs s AamFHE A ar
aFa §1 ...(caEem).... ggi feesr W
FIAAIS Az qT aw @E & fAu 39 94
arg § fear qarer A1 fE ¥ oasi &
Freatz g wEr Tifgw ar 1 g% aeE
Farg FEArgEar & fF o1 A ER
w3 % 91 fawd are & @, ER
3° 3% 1 Imal fgrar WY Wi @F gor
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#F a@ faar &1 @ gwC § dA
sz & faq wanfosri s 37 faar
AT | RET WA AT & R WE g a8
3FT BT H A2 oz oa@ A
Fafesw 9@ wWr &1 gg o1 faumdan
R sasr I g wifge

I WIEIGHT & qI9 FEr AT
g1ofFT Hqgarg amy fFaa ¥
sigt WY g, wgt gFar §, et aeed g
wgi P33 & stz @gi e & 1w aef
WTEAFW T a@ FA &1 ¥ g2 a
FIZ qagT 93¢ § WX qFaT ¥ FEd &
fazad agat | wa ag <ty ag =
i aiEt § wogd i gfeal F oa
W & fag 9wg adl & AT gef 9T A
a9t @t fifzar ady g€ &0 saT 9w
¥ gurk geg gedl ¥ 30 uwz &7 T
FO & fAu Fgr e gan oy faawa
Gar FT &Y % 2 1 F &) wgar £ 5 Al
30 uFT & 20 uwz @ g@tar =rfgm &
afgwArg aYwR F gAAIG FAT AT
g fF 378i 15 sz & dfer sar &
agt Wt 15-20 nx=z a7 faq & &Y
Fifze 1 ..(mmEEA).... Wi oaiEl W
At F qre werT AEF & SfEw e
fecdt wfazmz it qfam Farm F
fow ot 7ga a7 gu & g@d qury 9HA
TEt g & 1 3 wwad F @ Wy {6y
&, s o @ mx fasrea o &1 wafag
¥ FgAr § 5 @9 a5 a@ & gaifeas
drar A& atdt s 97 97 7@ U
FATAAIZ AE A1 qFAT § 1 T ARG F
fag ATl ¥ 7 a3 § IF W
st oty oft g § ag wfF wig &
gfadrat & & sy =ifge

arety ¥ & oF @7 35 w@E F
gaifears wgar wigar § 1 mifefe 347
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% aga usfa wgizm #1 3z wfas
gifem 8, frar Wt @am ), faast 3
sfag @wwy € ag zarEd  waA
gifes g1 sr wifgw o §g HaR §
I 93T § gk wifaa) &1 oF dgEa 6y
fasr &fa W as 99 9¢ F1§ F1AAE
gt #Y af & zafay & awwe & FEAr
=rgar  fr oaT mg @2 T 9 amie-
arg aFT 9Ed § ar whmga, fradad
HgEgeE Free  dgPES arzed WL WAl
feegearm & 8 = afa § sAF Al
A & F2HFTL F1ZA, q A ITH
HATAAIZ AT GFAT & |

Wt gEEw Taw (qF feeed) o
F9reqs wErRA, g% @z g fr uenfa
Ageq 7 @woA swhpmam § & 4) arg-
feafa a1 faam A Frar 2 s+ 797
safguram § g1 2 5 “wrwrz T2z
g fAagma & fF 3z oF od afss
smaqr A 1 faar ¥ &S F |rg w4
ag M @ sgrEgar oF wAgty wrEd
HIFNT 27 | Qa7 FIF A9 37 999 F
(7 gt #r fafg eaE W@ =
gfgurgm § sfq e fFaAY $maare
¢ guar oga s8¥ foad faai ¥ dagn
2t gwet ¥ ¥ fasr —uw o) 1@ awe
1T gAY §AET awe | 9§y &9
¥ dlar =7 & mifgal, qOs arsr FF
ra) ¥ fFud zgrd qo & st wmAE,

" grEl AT ArEAmReY saggE gl At

W F Wi sz ay g, gaFr 94l
qT T9T A g AET A WY anwAT
wrad & fad Gure A @ar) gEt awe
¥, s §t fagat asfamg sa @l
9T A9 FT @7y 13 §, I¥ «rAr ...
(swaam).... § ag aar e g 5 adEl
F werd fem zg & @ w@ & S
faft & 3=, senfa s gEd 9=l
dfsf 9T 9 & @WF w4, SHAT
gargTw I F aar wr § f& ugafa
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T F A gred &1 @ @AY s F
A% & amw TER adEl ¥ ofq
wodY gaedl wifgr w7 & &1 AR
gifaa grar & fr ag awFR feae Tam-
gL & 1 zafan 9t gzyam zaE faEm
w3 & Fw 3AY Az AL EWr A
wzEg AT A A a8l w1 47 Ad 9T
FEAT 2 1 TAF A% Ay A8) faom qwdr
&1 39 A9 U F 37 8 9T §F UF AT
aaEarg 9 gy @l & g3z 97 30
w98 & a5 100 wo% wfgam a5 1
afafer aher qar ad@r § odaf &y
war§ #1¢ ad & gurware faasr @y
gcom Frar mar 2 wafan gy ot ofe-
wram & ag agfeafa 3y fafsa ad
F3ar, 7% &3 § ggard g9 IAF IE
qifzat 3t PRz atr i, oY e fasgar
argw gut, Fra@rd sg=ifeet 81 am
Faur g g ot gaFr wox g4 §
AT AE AT 1 SAEr AT § HEgmd
WS FY gad w57 IS HIT 9 9
gt 373 wfor felrs 3 i & sy
wFrT Agr frur ar akar) zafEd oo
gy § & 1§ a3 3 wms At
anrErz #Y T8 9 § 9 ¥ @ 2,
ag ¥aq w=3 arr 2 ) 34N F1E 74
R

18 hrs,

Fa iz fafgezt & wvdl mat &%
wifen % agr f5 gy =@ =y 9 IR
aaré 2 &7 A=) Ffady a1 2, 9 72w
2 191 fafac ag #gar At § fF
{3 @ mee) frew &Y wim A R
ag fa# afear feew 7t =g fod o gfaa
FT 3 Wt wdmEd F F@ET 200
FUT §o & 447 AT 225 To F O
FY gd-sqaeqT ¥ 912 g AG A AFAT
fr zad ggnrd agt a2 41 7 adET 92
TAFT VI AL OIA | TUE WA R
€ 3z am 3F afew, #1§ ggr faer

ArEAt g7 4| A #F gFar fF ow
fﬂtr. F A9 FY FAT AT FT AL
Zad frem &1 913 9T A 93T

& sgar argar § 5 @ afiomaa §
oY a1d %21 7 & ag axgfeafs ¥ facgaw
fardta &1 awgfeafs ag 2 gum as &
yezafa & gara ¥ a97 97 g@d ¥ 99
F FrwaeEt gmiAr W7 AFTIT I sqTE4T
Fafg wrawd G @t af §1 W ¥ 9«
¥a o & fA¥ FW9 wEAT I8 AEEY
& gru ot gat AFAT ¥ @Ay ad 09 99
& O 3aF 12 IEN F @V IFFY gUAT
WM, TWY FEFHT & AT usEifaw
sqfasar a8 1 /%t | sy sf=y
Ty €Y 7@ aig At Afvafaaar T asdT
& fyadq vedfas sfrazarad wic Ais-
a7 q91 ArRaeAl GmIET F F1T 8 Ay
# orErg qar

ot fas (dfaw) ©  Inreme wgiaa,
gAY FrEnmifaza gt gl st
agZat avad & A9 AEzm A oifewm &
gudt gnarT f+ & vesfa F afirgrem
qT 9t wyrEr gueAr fRar ar ag ar awt
gEEdl & €At ¥ W@r g1 g FEr 5
weafa F afgwm F 5% gwzg @
A 4Tt WATAFA A ALY 4r 1 TAE
1 @ ud A #r awal | s« wfew ¥
g faard & oy eq A § agq
nawg g0, &feT wweafs § gfawmm §
wezafa #1 wrear 3Y, wifaoa F grars
agt gft 7% 4z uF FF wA 1 A
qrg 3% grn frar a@rar @ efe ag
wram Gfaged #1, AWR F FAFH
yaifed #3ar 2, ag wrom fawaY agar
2 99 77 F1 Frazn garfa s@r g

N HY Ay ag @ara @ el 8
fr qar g wfgsmor § ‘un’ Faar?
qu?) § Fgraqg ¢ faasr 7 g d fs
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“Faatt 7Y awiw 7@, 2§ ania T@
et Agl, wad uw’ ag )" m,
IHEA UH AT A€ FHF F 94T §,
faasr & 1 sar 59 wram ¥ s @ F7 &Y
gfardy aeg & =@ qT wrnfer Fdw
ydta grar &, wfafafias Harg ?

wF uAw g & @A fear
fr T w1 &, &Y 3 9oAY AT EE
T gy a1 unqgfy fraas gan
oY ggadar weafy F aew § uw
ag femid & Ao woet gy 3T F00
at ar femend 2o ? e ? A, Fww
thaer | Figa 1 FAFT AL, Faa
gherTr AT F eyl waT o

Y qifemr 3w mbywrem ¥ wsdig
ot geaddedtr mwenwi & @k § =9
aTFIT 31 A7t #1 afafaea Fmar =123
T 1 AT ggmeEa & wiam § W) 37 39
Hifaat &1 fazdoar Fgar qrzy 71 &fFa
§3a ¥ w<¥g @A § gawT A
41 afy waewr frar, @ g% SaF
wiom § olT g7 ¥ 0F waAy Ay
femars aer 1 37 77T 210

o T FFT wrvA F agd ¥ afew
2ziAt & Y wrAvyar widraar, g,
ATTIFIE FY FAZ A ULNT  OFTAFAT
W g @ &, WIAARASF uTIeRAr WA
2 @ & zaafifeafa § gmd wedly
Jaryaew FWAE 5 gw @ geaafagl
4T AF | 77 ot gguear ¥ afes Jar
a7y faar sEfra s@ & @y 3 o ad
ghorgor amd @&F |

¥ gowar § f5 wszafs ¥ wfa-
VITW FT FAVA FIA AT, IEF AT A
FARAT I T77 JIAT FY TEATT @A
arar ¢, 7z afgfafas awar amar g
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= gga7AT ¥ 271 32 WA @) A
1 & qoy FF 9% wem § o) e
g¥z gt 713 3 97 7% v § ¥ whafifas
faare & 7

1 vgr 5 oY ggwidwr & wma ¥
Y wgT ¥@0, WAAE 9gT | 9T ALAE
W AGT F A F @A F g F A
§ &t wrer 2 zawr fdq seRiT frar am
g ot 9sd faur gve I 3 R
e ¥ g1 Iwi gy fFomErue
ursras 2, faemarl ¢ 1 sawr aama
& g W1 I9FT o adr g 1 ag
fare afy & fee agrang & Jar & at
¥ wgd ar f gaw gnar 91, fedt a9 F
AR § At @g FEy @) A & geieg A
afar ar, sfex w=@w a7 aud g9ar
"YT G G TeAIH TAEAL E, HIRIA
frar 2

w7 q1vEd WY FYTF H qUATT F
M F awEr gmr A atidsaT gulga ¥
2 fF gf 1 ww wir g7 faady gfa
g g¥dl 3 Sadl WY g gisT AT I &
fad dar< agf | @@ wiar w9 AT F
a7 qar g-agruse wY A F uw ¥
g} § Aty & 1 Faracyr s, graer
arrear, gemer g fsfamear mifz oy
eqT AAT FET WiaT e § | ar gur &
A qTar &1 FY@ A g o7 F agf
g #Aifs Mfafesd dar & fase wan
gl & ot gaar a1 g geT ga g

X I, aga g gard fr
=Y gImedaT I Jar wrArTar & sgd
T FT 34 walgsn av, Ay ool gaq
ger | =fFw oY gasdar § & gaan &
ggar 9rgar § 5 audl &= oihg §
Y agar /1w ggEeaar 9ie At qdaf
& fag ‘gear & faar gaw of e Ant
& a8t war 1wy §f4F wew oF ad
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AT A wETAl S grwg sl wrEa 1
HIGIAY F TIIFET AT | FI0T GIHATSA-
aifzat &1 feg & Qw1 ? FasA &)
aa § ?

qgiar @ 91 & oary sam E
A g A4 A1 A7, qfFEaa ar
FAIA A% Al S T |, AaET
ar Tfaar, gad7 a1 S % I ITE
agl @1 awal & a4ifs § wg 3@ 97 09
& sfeq & adf @.owar ar f5 a9t 33
GATEA—FITAT & AR TG JT WHAL
ALUST FY FIAA FE F @ A
AT AT | gF, A W A 93 §,
faasY 3T Wy &1 wegruee frear @
1T fadas agr grygwy, AmEET 6
gErre, frarst st gearslt, wERAT §F
uix wgfa 37 w7 A agemEEr qud
AT T W AT "y & fag gaer
F faq g7 agrar 9% ngrue F) 9049-
FIT AL, 7 TX T/ I I F1 IAT
gsar g | zwfad & W & gru oA
ZIRTEAT I HraATgA, SdAr @ g
9F GIFIT F1 aTh ¥ 9 qgf W90 39
& ot wan w, afgsmar o)

wF AR A g ar g &
glgAT Srgar g1 A AT g fe
HEIATE F WIAT 959 F1 g9 4 & fag
s Figaga 7 giwEr 9t gEr gad
913 @ &Y at WA F wEATATGL SAHT
9T 1 A F AT TR & oY WIT
g7 Uy fega wudl AE & A0 FY
41 "grwA FHEA I TWE 94
Har At Agrusg F1 FIT WE & 4t
T AT FT FATFT & I9F FFATT AES
FA7 41, §IZ /Y a7 HIA 7 SAIFT FAH
A7 FY AT qzar wax SuAr fawifai
Fuar faar srar T AR A FT
fear srar | =9 ga9 & qEAT agEav <
araz FAMaT s e 9 g7 99 2

FAFIG A 21 wag @ o g fa
9§ gFRFAET Gy AT AGrAE F
HIFIE FE & a9 § qIEIT 95 T/ £ |
o7 AT gF FF agh w9 ot A9 wa
qifesr & swrom fzar &Y 39 ag wer ar
fe g7 ®17are &[T 129 & 90 quit
& % 5% wal §mgnaad g ofq gz
FT U H a1 "W WFT g2 7l wgar
f5 gn 59 981 & @I F g7 FA7 Argd
§ Wi ag wREUr &7 AN 7 1 W94
g3 &7 FF AT AT AIUW i1 IA K
fag 7 &, wudt Wy g9 gd
AT H & IR APU= F7 39 § fag
FaT |

wTQF A A MEr & X F Fgar
argar g wudt ¥ oF wgrT 2 fe
Gry e A wEA @ woAaar
Agr G 1’ Wy wrAT & P avmr § 9
wleaigat cafz wqifva g s g,
2ga & qradYy gAY & sas) fefearea
frar 21 gard o wir drag & fr gd
F1% ofeqs que<dfeT amr § @ § )
g wT gh 715 ofems gveEfen a8
3 2 aY Rt wrsde wefem Qi fi
w3 w3z geRfer fagar g ar «g
FW A F 7L 937 Fgd § AT W AW
& s faganit @1 wfedrgaR @i s
1 @rgdw fear war ag adf frar sra
sifed ar 1 57 57 fafeana a3 s
mAdg &zl FY gg wiv gt fv ag
wfeaizax iz qfias gz ¥ aqi @
at § Fadar 952 FT aHa 911 @fF
gegigw@ &

MR. DEPUTY-SPEAKER : Shri Bakar
Ali Mirza.

SHRI BAKAR ALI MIRZA (Secunder-
abad): 1 wantto know how much time you
will give me.

at
MR. DEPUTY- SPEAKER : Five 1o

six minutes,
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SHRI BAKAR ALI MIRZA :
at least 10 minutes,

I want

MR. DEPUTY -SPEAKER : All right
10 minutes, but do not take more than 10
minutes. If you all agree, Mr, Mirza will be
the last speaker.

=t /we 9% (WeAr) : grIw & 37
Zigad §raT g 1 fael oY grzaa v
F1 fait oY qrdf § S &7 A7 AE
famr & 1 =T foq & JTr A A@13F 9@

T EWT 2

“ MR. DEPUTY - SPEAKER : 1 will
call Mr. Uikey after Mr, Mirza. If you all
agree, Mr. Uikey will be the last speaker.
(Interruption) Yes; we ate agreed on that.

SHRI BAKAR ALI MIRZA : Mr, De-
puty-Speaker, Sir, Mr. Hanumanthaiya said
that the Prime Minister wants to bring a
socialist revolution here and that too with
great speed. But Mr. Hanumanthaiya did
not carefully read the Address of the Presi-
dent in which the Presideot has said that
the work has to be done brick - by
brick and that the task is so great, the road
is hard and long and there is no model,
After 50 years of socialist experience and
achievement in half of the civilised world,
to say there is no model to go by fora
socialist order is really surprising. What
else dose she want 7 She wants a change in
the attitude and the approach of the Supre-
me Court; they must be con:cious of the
social forces that are prevalent in the coun-
try. She wants the bureaucracy to have a
sense of commitment. She wonis that the
people should realise the win! of change.

All these mental revolutions w0 take place
for what 7

In the Address 1 find only two impor-
tant items worlh considering--one is the

question of bank nationalisation and the
second is the question of privy purses. 1 ask
this House whecther any of the measures
that have been taken so far are really hund-
red per cent socialist,

The Supreme Court has siruck down
the Act. At the same time, it gave room for
further extension of nationalisation. It said
that all the banks can be pativnalised, With
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the investment of a few miore crores all the
banks could have been natiopalised. A soci-
alist Prime Minister, who is h g and
impatient and wants speed should have
been the first to say. here is the verdict of
the Supremc Court; so, we will nationalise
all the banks. If you calculate, it will cost
only a few mere crores of rupces, But see
the advantages. Therc is a lot of foreign
money working in this country. There are
complaints that our elections have been
financed by foreign countries and foreign
agents against which enquirizs have been
made. It is a fact which has been admitled
by the Home Minister, At least one influen-
ce of outside finance gripping and spoiling
the political structure of this country could
have been stopped if all the banks, national
and international, were nationalised and
taken in the public sector. But they did not
do it, That would have been really a sociali-
st measure. All these are not socialist but
liberal policies. You can label this Govern-
ment and the Prime Minister as very good
liberals but you cannot call her government
a socialist government.

1 could give you another example to
show by contrast what socialism really iavo-
Ives. 1 come from a backward State, Hyde-
rabad. Before independence we had a State
bank, our Railways and bus treasport servi-
ces were nationalised and the important
industries were in the public sector; govern-
ment was the main partner in those indus-
tries. Still, you called it a feudal State. In
India now, apart from railways and postal
services--which were nationalised services in
Hyderabad also—how many of the industries
are entirely in the public sector 7 You are
still subscribing to the view that some indu-
stries can be nationalised in some Btates
while they can be in the private sector in
some other States. Is this your concept of
socialism ? I submit that it is not,

Then 1 come to another important fac-
tor. We are all very much concerned about
the welfare of the poor man, the common
man, the man in the strect. The people of
India live in the villages, If you have gol
the interest of the people of India, you must
have the interest of the peasant community.
For the las' twentytwo years we have been
talking about land reforms 7 What is the
position today 7 No foreign capital is requ-
ired, no technical know- how is involved;
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it involves only a change of the structural
pattern of distributron. What have you done
in this direction ? Precious little,

In Hyderabad S:ate, for cxample, the
tenancy reform was much more progressive
than in other States, When thz State was
divided, one part went to An lhra Pradesh
and another part to Maharashtra. Even to-
day the ceiling in Telengana is lower than
the ceiling in the Andhra region. In Mabha-
rashtra, the State from which our great
socialist Home Minister, Shri Chavan comes
the ceiling is lower in the Murathwada reg-
ion than io the rest of the State. Even the
record of rights has not been completed for
the peopie. 1s this your concern for the
poor people 7 Is this your concern for for-
ming or crealing a socialist State 7 1 wvery
much doubt it.

Things have come to such a pass that
the Americans, whose experts have been
here, have been asking for land reforms
s0 that production could rise. What MacAr-
thur did in Japan was more socialistic than
what we have done in this country, That is
really the position today.

About corruption and so on, the ques-
tion of Lokpal is hanging fire for the last
three years. Nothing has been done about
the appointment of the Lokpal,

1 am concerned specially with the ques-
tioo of Telengana. Therc has been a move-
ment for the last one jear--a unique move-
ment. If the Address was not wnique, at
least this movement was unique. For eight
months all the schools and colleges--the
whole university-were closed. This has not
happened even in the history of the free-
dom movement. Therc was a lot of firing,
arrests and so on. 300 people were killed,
But oot a single judicial inquiry was insti-
tuted either by this Government or by the
State Government. Is this justice ? Is this
concern for the poor people ? 1s this con-
cern for public opmion 7 Neither will they
sel up a commission to tackle the gquestion
of smaller States nor will they come forwa-
rd straightway and say that Telengana will
be given because they are concerned with
power politics, The block of votes that the
Chief Minister holds is really acting as a
brake to any move by the Centre,

I want to say one thing about small
States, Today we have divided the country
into several linguistic states, Every State
is ag big as a country of Europe or any
other place. Culturally they are united;
lingnistically they are so. 1f disintegration
is to come, it would because of these big
States.

-
You know, Vietnam has been divided.
O:her countries also have been divided, They
have been divided by external agencies.
Here also the extcrnal agents will have
smooth sailing in dividing the country. The
only thing that is keeping them back is that
China, our Counter poise, is united as one
big country, Once China is divided, we'are
vulnerable. Therefore I would beg of the
Prime Minister to grant Telengana asa sep-
arate State and have a commission to re-
examine the whole pattern of division of
the country on linguistic basis.

Instability has been introduced all over
the country. Who is responsible is not my
concern just now, The point is that in every
State Ayaram and Gayaram is going on
and there isa feeling of instability. The
conditions aie which usually are there be-
fore a dictator ship. I warn this country
that conditions are ripe for dictatorship
whether it is civil or military, of a man or
of a woman, is a different matter--and if we
are democrats, we must see that thisis
prevented,

ot qag IgF  (FEar) o Syreas
ngga, qrAAtg uzed, st gqwarn, A
Tszafy & FfAwTeT 93 St yegEg H
years ta@r g, § A @ndd FC &
fag azrgsr §

wezafa & mfwwrw # gzt @it
wea & 85 €t @& 707 @7ar & faww
w1 @57 frar war @ 1 g8 mhywraa
# glo—3eqred agr, yfw-gurz sfag
amrA, @ & frafon, gfmday & gfa
F faawm stz g2 framl &1 @fo &
fan grazas awgel 1 syafa @ fas
frarmar & =ad ag st vgr 71 3 f&
ara AFIT wIA g g AN Fr
gaeaEi 9T $faq s, fe? gwed
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H gy #1 agrar 30, ggfag el
ZEqIA FITATA ATIT H1 qIEAT FAT |
¥ HATIT AAZA FT IFT /I qHZA
FEIA, TFA-HET a0 FTT FT AT
§ g W, @l A FW A A A9
ST g BT A1 WA o frar aar
§ wei aF s AT wmfaw difa @
graeg 3, Ahawmam #Fwwr qar g fF
QAT & faq aa—gqar &1 wfqs -
= feoT o WX 3E% agiaa  faqzw
F sqEear F1 AM9, W AG —FAEA F
qraa agrd arg 1 uezafa 7 AT wf-
wrom & 77 o 71 g, “gfF-gard 9z
Far & gry wad 49 § wgafaa wfaal,
gygfaa mfzy aifaql w1 == frag
gran & grifas #w wfqs saam &§
Fraf a1 agrar fasTr ) O FEIT R
ga @i & Fenm & faa faear

%I” *

Frags goreg @il & &1 wusgafa &
faa ot miwwrgm ga & F4%  9g+l
17 3q wfmara & i &1 et gf
saar, fafaa: sifzaifaar, i@l w1
s a3 |vi & fag, o &7 Swar
&7 85 & asr & wEd F9 F I 4@
Ft 7§ & | 5@ whowrem § 91 w8 H
i< fafra SIS @R d F1E g A
Fgr wEqr, sfeT A 85 @ &
adya wAaT & fawTa &1 HFCT TN FRar
mar &\ oY ggwsdar 7 5@ Afgwram &
far ‘gt =rex &1 saw frar g, fow
g ¥ AmAla gl dETal @,
afpa fred gu @nra & fAu ug 0F
seged (gHIE” W

gifzarfadl st efeaai & seqmm &
fam &g § F4 Z0 oY OF F19 F 2
agd ArazAHAr § W A § GFEAALIA
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# ST A%AIT | S aF g FENIE A
grr, 99 9% sfgarfaat s gfamt &,
fagaq: mifzard) gomsl 8, sem ad
g 1 it F s faat & g8 #T war
g At &3 Qe ofems § 5% gare
niEl w1 S fear 2 F =i a7 Ay
fass, wef a1 adar Ma =9 397 2, A<
wigar fas 7Y afefeafa aamar sgar g

aeq¥ foa & @ aifaar avsr et
& mar, mifear, gfan, ewd), =6,
AT ;YT WAL | e agi 9T faad
afgird ste w9 g, § a7 sz
WA F § A A A gAY Al
Agt Wy & | 37 At @7 gefE FIA
get FI4T F ofT g 3dA, al®@F TG
qirs, ZAEY, gt # qur gmr dzran
THF AT AW F &1 AT AFT AT &
s frdY & ama g =3 fEAT HEr
TATA AT &1 1 ;AT e & g 6q
fasaT & uF-21 a7 g | IF AFA 9
ATAT A1 ATFA A gar & 1 A€} arfa
=419 w09 & "fgs fHdr graa § Agt
grar g1

oy aQd Jf &1 mew fFE a0F
g g tawmfa® ¥ 73 @ w9y
FauTFsHgi g, i g A s 5
&% gzar, fagre & oF 3w & faar g1
IUE 98 9T AT, FFFATY WAL,
a&a §) & @ wieg & 89 ¥ fegd go
A&, T, F A0 6 guEd mifz-
grfgal & 9 9 FIFT qUT 37 & 1 9@f
& sifzarfaal #t fawma ¢ & gr &
W@IFIF G 4T AAMT A9 9T AU
qig & | fFT § AT AT AT H 7UT W\
gy E A qar A f7d s g9 mfe-
arfedl &1 w1ed § 1 afew i e
e W FITF A E | gI THo Yo
ER et N A E R o d
e ¥ wiafad & wo aw &, ¥46ifs
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Frrrwrmiz ¢ & o wif gfew
areT dfa § wid, @ gaw g7 w1 faa
AT | FFTG AGHEIT AT AT AELA
T aTH €A1 gy far &

deFrm § ag@ & qundi Foaw
F7 aa1 fad a3 & | 3a%71 w1y agq wewr
99 T § "I g5y mfaw feafn gyz
wE &1 3w gumifagt &1 g7 @re %
agl w8l umEr oy 3 1 wifgarr gatd
9 stsl F A & gE 9w 4, 9%
gewivng, Afmaren Wit Fefesarom
aifs 1| &1 ag qeac ot feargg o sy
AT AT g AT F 21q T A% Aia) w7
qY5E ¥ argz arf argw gAeT ¥ e
ST FT W g FEAFA FH F Ao
wmifaal #1 aar fzar 1 53 3990 4%
=l F1 g4 SUA & faw a1 w1 zE
A ¥ mg F19 5% faw g zfe &
7397 §31 FT & 1....(sqw9r) g qrer
g AT 7

dt ag afifeafa agr za7 3= 1 =7
TTFT Y gt q7e gard gfa gy ar
2600 Tyar greaeq FY X F syaEaAT 2
3a% fau gvzwrwm wfgwifai 3 anr
fear fr sa% /a7 £1 3T N9 wwr ok
25 gzdz frar fawr ) 3z 25 9wz
framar &% 1 fom i § 9 yfedta & ar
azi a0 smafaal & fau i 9fs @17 @<
2 femr 1T wgt 92 @@ gfwd § 72 0%
oF A st & fae qf gare ¥ a4
€ 7t | 7g 1 ZEFT @A swag S
W Ag =gl 1 g uFeengdEa g
AR Y fyar )

A A 391 @Y #) fast ? &f
arafaa¥ # qta fasd gvewrvog are)
q AT 3, qr geE S AT wwA
T J0%F gvaq A1 29 arg ¥ wE
a7 T7EY $E wedeqera 2@ faar A
IO T3 & 91 g A fast | Q@ 7

am & @t § dgw< #ar 3@ & gl
a7 § | 9z & wew fawer ag & wfe-
T gTT3 Wi 41 g WY 9w g
Zrgaw aW%AT & @ odr feafa e
g ar 7Y 3=F & gF% gar =g @y A @
#7 el & geF fage @@ ¥ =W w'TF.r
FT Tg wifgarEr A ez 9@ § AR ag
A weta gEAaI /T SHAU F F
et At &) Az 39F FULH 4
Fd Z1 78 auF § mfzardr gzd g
s o1 WE fyan Frw@E, qEmE,
i a1 NF7zA G 39 MWF g WA
aifzzifadl Y sl 7€ & 1 gAFT gAT-
awr &4 grer #1§ adi &1 a1 ag faad
QFECHILINA AT 41T 5 gAF FL €q
ZAr =|rfzma

o7 Yo Tro ¢Araw fAmiy | FEAT H
327r € zarw § 1 gWATA ®9Y UF
T g fEg sra & 9T gt aar g ?
Tz mifgaid) 7z 91 20 1 wE Ad)
amwE gFF § A 97 wbiwdr way §
v &7 garz w73 fusd, g=ma dasr ar
wedt QA gz fodmn, gui @@ @A
AT Ed F I 39 wofeardt 3 gz
g Jrar £ 1 g F AT Al =, asar
TAT gHT &, A IUF FIA AIGT A TF gAT
"I wryr dAr I9F AT E 1 ag adr
9 Tew AT ATAT § | 3AF 9AA)
FF T YA g sy & 1 e %
w1 dgr |y zqar faar, fedl @ &9
A%l 41 I9H IqTT <T@ uFE wHA §
a1 ag g7 AW FT W & 1 AE qed
arEr 9g g1 At 3 Fmafay &
THEz @, gg gardt fefazet afgar
#2Y g€ & 1 5<% 15 @m ol a1 zifa
g% v wa mfzafasi & 11-11 w93
F AAT a7 41 Fr@ TTAT AT A WY @ew
o< fear | T Bz W) P Sam @
vaaEd 2@ F fag ) ma fagel 1)-
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amfea g § ag ard & a4 ardr
v gf &1 3w wwumdfzr afafadl &
T di¥e mfgawt 2 wdaw & o
ot 7L mifgandr S T a1 @ Eo@d
e AT 9 & Aw A gg mifzarE
S @ 7 § 1 w1 dErad F g A0,
Tgd ¥4 F faay w14 gy sed e
g3 Az w91 ¥ fay a3 gafag
o g wg & §% wifaardr fre-
art g1 ¢ § 1 %91 wifgafad B qar
B W& gg |y grEa kAT 7
oF FeF FT SAAT G 47 747, IWE FAw 40
%1 7R § a8 A8 e FfemaT N feqE
oy frst g€ & wwd 60-61 ¥ 1135
aifzardt af@rs a7 58 ¥ 60 aw =%
Wiaaz § faearfoa gu 1 5w & fas et
qfwar<t ®Y a@mar mar 2fFT g7 wdrA
agl & 7 1 A7 AfEd w37 A fagr
ot

59 uF grfady 917 F7 F & qArq
Far g 1 1971 %t wa-mmar & gegey §
Tezafa ¥ wrew § weew g g wWa
W FA-TMATH | @ar g 7 1901 &y
WATUAT # uF A 4 & 13090 wmife-
it sfzard) gwiaardr 91 ag s
&1 99 I9TFo 2, 1953 2, ¥k Ay
do 32 qrag faar 21 @ wifzardr
emfawsdt 9 faad frarg s arfona,
frare—fa=87 ag 97 A% v gorny
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Fugare e & 3% fafaw 3 qwm-
aq a1 & 739 21 £ w7 zafho 5w A
§fad g ferg wr d a3 gud =g
wifenfaat 97 amp adi @ frg =
wre ) fvg o § ar fafqsr &@ o
IAFT FHIF a7 ufFgamT uae 1 oifa-
ST g1 gu ot ;| mdr §ooay 1911
Haguos @@ § 15532 &, 1921 %
13229, 1931 # 10945, 1941 ¥
22597, 1951 § 5 /T 1961 1 wi4—
AT § g | Y ag sfaifadf #1 a8
wgi 1At ¢ ag 341 g@r 7 omfgEEr ma
qIaATATFMI A AT P AT 3H A0F ¥
T 9% F1 @renT &7 fzard swagar
ar|l 7 1 uenfa & wrew & F9H awd
fodg as txzagama sgr §  f& ag
ot 1971 %Y 75 9gary g1 T+ & A
¥ faady mifzarfagi & s=ar @, a3z
"7 99 T Al 30, F1E T A0 FF,
FATTI AA F1 OFE ¢ 5 3 wifz-
Frdl gafaAsT a1 A%1 € a9z faq afs
fafas F&wr & o7 9971 fafergg s &
az A # 3, Ta1 IAFT 99767 F fa9-
0qF FIFAT FT5 T T |

a9 91 & Fgd gu 9 1 awg 7€
3 zafqn & g} arq aareq s@r g\

18.36 brs.

The Lok Sabha then adjourned till Eleven
of the Clock on Wednesday, March 4, 1970/
Phalguna 13, 1891 (Saka)
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